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MR SPEAKER I will ask the
Minister to make a statement

12 40 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S AIZ"PBE‘SS’ f-

SHRI C M STEPHEN (Muvattu-
puzha) Mr Speaker, Sir, I beg to
move.

“That an Address be presenied to
the President in  the {following
terms —

“That the Members of Lok Sabha
assembled in this Session are deeply
grateful to the Premdent/for the Ad-

on Presudent’s Address

dress which he has been pleased to-
deliver to both Houses of Parlia-
ment assembled together on the 17th
February, 1975°' "

Sir, Y move this wit1 a deep sense of
gratification/ and feeling of fulfilment
It so happens that the discussion on
the Preuident s Address take place this
year ag in the last year of the Fifth
Lok Sabha Next year when the Pre-
sident addiesses both the Houses in a
joint session the composition of this
House will have changed and many of
the comrades who have been here will
have gong out of the scene and many
new faceddvill have come to the scene
It 15 in the fitness og_gl_l;mgs and 1t 1
inesitable, [ should Say that a dyna-
mic democracy which rerresenfr )
nation 15 changing from time to time
Therp}ls nothing static 1bout our func-
tioninlg because change 15 1inheient n
the very nature of things

The President has given us a sery
comprchensive piclure of the state of
affan g of the nation He tol 1bout
the unexpected and stupendous
changes that the nation faced in the
couise of the list tour years "né he bas
made a review of the events that have
been taking place andffan appraisal of
the situation—economit and political—
that we al1e facing

He has brought mto focus the state
of affair~ with respect to our 1elation-
ship wit1 the neigh g countries
ang. the countries »1(C@ver the world
And he has gone ahead and locking
to the future, cautioned us that m
spite of the achievements that we have
made there 15 no room for come.
placency and that we have gat to he
cautious against/the developments that
are in store for us .

For such a truthful and correct
portrayal of the picture of the nation,
I amn sure, this House will be grateful
to the head of theffState for his faith-
ful discharge of his function Now,
Sir, looking backard, speaking about
the unexpected and stupendous chal-
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Jenges that the nation faced, one can-
not but recall the challenging situa-
tion with which we start ur Parlia-
mentary career ip 1871 We were
faced with a war situation and the
nation had to struggle for its physical
survival, In the war. with Pakistan,
it was not merely Pakistani3}hat we
faced but the mternational zignts that
rallied against us and it looked as if
we are in -isolation except for our
comrades, the Soviet Union and the
East-European countries, which stood
by{our side. We suivived that situa-
tion and, as was stated in this very
House, we witnessed, -in the history of
our country, a much more challenging
situation which arose ontour econo-
mic front As days wentf by and
months went by, we were challenged
1o face g situation that has probably
wiped out the economic basis and
would probably have resulted in
domestic and pohitical difficullies,

Now, Sir, this situation w 18CUSg-
ed in.thic House many g.time and I
want to emphasise one important fact
that .the economic difficulties that the
nation faced were clearly not-of our
making There was- an international
inflation spiralfyyoming up. I mention
this not to under rate the responsibi-
lity of a Government to face the in-
flationary challenges of the country.
But, -the fact is a fact and that fact
has got to bef/reckoned with. In 1971,
as we know, dollar lost its predomi-
nance and that dollar crashed. Its con-
vertibility with gold was given up.
The result was that huge masses of
Euro-gold was ﬂying’ ut and every
nation was endeavouring to convert
their, dollar into material products,
‘The result was the price of every
commodity started shooting up and
every country, if T may say so, with
capital-based/Atructure was caught in
an inflationary spiral. This inflation
had its necessary impact on our eoun-
try. It battered the economic strue-
ture of our country This exported
inflation and other ipflationary factors
in our own countrﬂgnd added to that
the unpreductive expenditure which
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was born out of the Pakistan war and
our responsibility to feeding 10 million
refugees certainly added to the In-
flationary situation. Then we had an
unprecedented| position of consecutive
failure of mohsoons for continuously
three years, There wepe-drqught and
floods and we had to face up the neces-
sity of going to the ald of the persons
affected by these naturallf calamities.
The result was the monetary situation
changed to our detriment and there
was an escalation of the monetary
supply in the country These condi-
tions were vnough for any situation
whereunder the inflation cou%piral
up.

But, Sir, I want to emphasise in this
context that—any Member of this
House who hasg gone abroad during
thig period will certify the position—
both developed and developing coun-

@trles are infthe strangle-hold of a

suffocating Inflation,

Now, Sir, on ihe political situation
what has happened. Many a develop-
ing countries under the pressure of
this inflationary situation has crushed.
In our own neighbouring country
democracy/has been given up, Pakistan
hag given up its multi-party rule and
one.party rule has been imposed. In
Venezuella, Kenya and many other
countries democratic set-up has been
given up, ortray this picture to
enable myself to assess the achieve-
ment that this country has to its credit
in comparison to other countries. The
challenges were stupendous and tre-
mendous, namely, international giants
gangstering up against usjgbil crisis
coming up which cost us in foreign
exchange Rs. 1,002 crores in place of
Rs’ 200 crores and added to that the
fall in food production because the
elements of/nature for a time were
against us. To do all these things
there were fascist forces ganging up,
again to make use of this opportunity,
to disturb the whole gitustion and
making it difficult forfthe nation to
survive this challerige that we faved,

Fortunately, the country stood as
one man and there is achievement for
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(Gvu'l.lic:/rA TALV credit to the

SHRI C. M, STEPHEN: Sir, Gov-
ernment was able to guide the peopie
and the nation as one soul to face the
situation in spite of the subversive
<lements that w ting in thos
<ountry. Sir; the President is° now in
& position to report, to- us:

“This concérted action began to
yield -results towards the end¢ of
September, 1974 Despite an  un-
satisfactory/ kharif crop caused by
poor rainfall in many States, prices
began to fall and there hes been &
weakening of the inflationary forces
The availability of' essential goods
bhas generally improved. The geme-
ral outlook [for the rabi crop s
good.

Production in-public enterprises
has shown a sigmficant rise 1n the
first nine- months of this financial
year. Fourteen per cent mere electn.-
city 15-being produced by thermal
plantsﬂ and improvement of thicty-

Tour per cent in the production of

puwer by-the DVC plants merits spe-

«<ial attention. Since ghortage of power
still persists in.a number of- siates,
high prionty L ing given to the
completion of pOwer projects.

Ten million tonnes more coal will
e produced this year. Steel pro-
duction is going up- and public sec-
tor engineering industries are doing
remarkably well. More railway
wuon?ara being moved daily.”

been anj 2o on, 'They/have re-
mezw- hed at

no amendment to ite - effect
‘THiat in wrong wistement his bhen given
3455 LA-8

by the Pnsl.dm thereby, they have
conceded that this statement of the
situa given By the President is
factual #ituation, and that Government
ought to be complimented on fthe
situatibn, On the ohe hand, powerful
countrieg, America, Britain and West
European countries, compared to us,

e * developi countries, are still
struggling in the grip of inflation um~
able to emerge out of it ad on the
other, India, as a developing country,
merely because -it -had, in the course
of years, built up infra structure
of its attained self re=-
liance to a certain measure has been
able to grapple with the situation and
to emerge in a fairly successful mea.
sure. This was done in spite of the
opposition that was being mounted up
against us in our efforts. This is one
side of the picture.

Sia,

The other side of the picture, and
for that we ‘take the credit, is, in
spite of the provocations and the chal
lenges, unlike many other countries
we arg keeping the light of.democrscy
burning/in this country unextinguished
and undwindled and the democratie
structure is kept completely intact and
the law and -order is maintained. This,
no other country iy able to claim.
Twenty seven years have gone bypflld
democracy is. being consolidated
spite of whatever people may say- 1-
hear, Sir, a.bogey is being raised that
even as Bangladesh has done, India is
also .going to have ore partyfrule. May
I just remind those friends that in 1941
when we got Independence, in 1851
when we passed our Constitution, _i%
was within tire handg of ‘this party;
impose one party rule, if it wanm
that? Subsequently, if -we wanted,
we could have done that, But, Sir,
we are maintaining this democratic
structure, we swear by this-democratic
structure and we guaruﬁthia multi-
party democratic not o
plam anmybody, but, because, Sir, &

is an o!flm:iﬂthwrm
and that should be maintsined. It &s
mt-at-th-mmd we
are doing that. We take thett
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thig tradition which was handed over
to us hag been kept by us in perfect
trust and that democracy has been

sustained and consolidated in ms}

course of these years.

Looking at the entire picture of the
achievements which our President has
given, which Indian will not take pride
in the fact that in the course of these
four years development, this poor'
country has emerged as a nuclear
power, not for destruction but for
building up peace and for the peaceful
utilisation of nuclear energy? Who

will not take pride in- the fact that -

facing up to the oil crisis, we have
intengifieq our-effort for exploration
of our oil resources potential? By the
efficient technical skill of our scienti-
fic personnel, we have been able to
strike at our{%;l resources and extract
these resources, We are going to
expand this activity., When il
is in scarce supply, it s
necessary that power supply be also
increased. We have become richer all
the wa:ﬂrﬂund in that way,

Looking at the situation roumd our
borders, at- one time we felt we were
isolated. But now-we have forged and
strengthened our friendship with

} Nepal, Bhutan, Sri Lanka and no
normalisation is being effecteq wit
Pakistan, We have close friendship
with Bangladesh. On the interna-
tional scene, friendship is being forg-
ed with any and every country which
is prepared to assist us and will take
our assistance.

Recently when I was on a tour of
African countries, I had occasion to
discuss the. situation with many
African dignitaries. I had the feeling
that they were looking up.to India
rathe:-{/than to any developed coun-
tries for .ussistance, not inr terms of
money because they know we are as
poor as any other country but in the
form of know-how, technical and per-
gonnel support. T feel this assist-
ance from India will not be exploita-
tive as it might be from any other

~
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developed country, This i the image

we have built up in the course of this
period.

Therefore, this country[is emerging
with all stature. The Mnternational
giants which conspired against us onm
the eve of the Pakistan war-have now
recognised s as-a' factor which cannot
and must not be overlaoked,( We have
re-established our position with res-
pect to every countiry on the interna-
tional scene.

I said we have come through this
crisis, How were we able to do so?
In paragraph of his[ dress, the Presi-
dent very appropriately says:

“I congratulate the workers, the
farmers and other sections of the
people for the determination,
courage and identity with nationat
purpose shown by them in support-
ing the Government's programméj/pf
economic stabilisation”.

In this, the President has given a
reply to what my friend, Shri Vaj-
payee, agsked: what about the people?
Here is the President acknowledging
the debt the nation owes to the wor-
kingfpeople, the farmers and the pgor
men” who against mighty odds kept
the mnation moving.

We find many things taking place
in the country in the course of this
crisis,, Measure after measure has
been }almn. There was the impound-
ing of-the additional wages...

SHRI—S—M-BANERFEE (Kanpur):
Shame,

SHREI C. M. STEPHEN: There was
impounding of half the DA, restrict-
ing the. isspe of dividends, stopping
the issue of further bonus shares. All
these measures were taken byJ(Gov-
ernment, Shri Banerjee says ‘Shame’,
But let me tell him that we stand
vindicated. We did this in order that
inflation may be checked, in order
that the working people may have
their real wage eguarded to a cer-
tain extent. We, therefore, took
courage to bring forward legislation

.
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which we knew would be unpopular,
At that time, the -allegation was that
the gttack was against workers only.
Butbuy this was the beginning of
a wholesale attack on those contribut-
ing to the inflationary presgur ein the
country, This was fallowed up by
action on a war footing against smug-
glers and blackmarketeers. We/saw
that the. effect of- it has been felt,
There was a “call given by  certain
trade unioms to" the workers Resist
the last’. A-call for bandh was given,
a call for & nationwidefstrike was
aﬂveﬂ. But the workers replied: ‘We

ong to the nation. We believe in
this Government, Their measures are
for our bemefit, Therefore, we reject
the call for strike bandh’.

13.00 hrs. '

Again, the Railway stri as called
off, The dock striké was calleg off
immediately the workers realised that
the nation’s need was higher. So
immediately a compromise was arriv-
ed at. The Railway strike was called
off. I do not!want to go back on the
had painful memories, These efforts
took place ip deflance of the painful
action of the Government te safeguard
the interest of the country, What hag
been proved is that/the working clas-
ses and large sections of the people
in the country today stand behind the
Government to make a success of -the
actions they had initiated.

the other hand, what do you
see? || Certain calls coming  up
from Bihar, nobody H pay taxes:
no student shall ge to the school or
college. May I. ask in all humility:
who accepted that call? What hap-
perred to thefno-tax compaign? What
happened to the slogan to close the
schools ang universities? Every one of
your calls like that had been rejected
by the people and it is because of
the determination of fthe. people to
stand behind the-Government

MR. SPEAKER: How long will you
lake? '
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SHRI C, M, STEPHEN: I will take

a little time; I shall continue after
Junch,
'

MR. SPEAKER: No, you better

finish in another ten minutes,

SHRI C, M. STEPHEN: The Presi-
dent in his Address has underlined

one development on the national
scene:;

“Hon. Members, when the nation
is straining every nerve to meet
formidable challenges, it is regret-
table that some groups have been
doing every thing possible to weaken
the will of the people and to sap
the conesion and unity of purpose,
so vital at such times".

When the nation was grappling with
such a difficult sitation, what was your
conduct? This is the guestion which
I wan tto raise with the opposition.
What was your approach? What was
your contribution?

SHRI INDRAJIT GUPTA (Ali-
pore): We are hungry; we cannot
take up your questions now,

SHRI C. M, STEPHEN: I would
prefer to continue after Lunch.

MR. SPEAKER: 1 am calling Mr.
A, K, Gopalan after lunch,

SHRI INDRAJIT GUPTA: The
seconder has to speak; the motion has
to be properly moved and seconded.

THE MINISTER QF WgHKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU
RAMAIAH): Immediately after the
Mover, the seconder will speak,

SHRI C. M. STErncav: = 1 vecall
what happened when the President
gave his Address thig year.
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1 recall in this connection what
happened when the FPresident gave
his Addresg this year. Acoord.m(zto
me the .conduct of the Opposition was
completely symbolic of their total
attitude towards national issues,
There are three aspects which I want
to underline. One is that when the
President was giving the jState of the
Nation Message some the parties
chose to ebstain, Abstaining, still
they left one behind to obstruct, and
even in the, matter of abstaiming {hey
were not able to-say on whayjissues
they -were mbstaining. They took the
attitude: let the President say or m_al.
say anything, we boycott tht Presi-
dent's Address. Our approach to
national issues is one of absolute -
| difference and unconcern. We have
pothing to do with them. They were
not satisfied with it. They left one or
two people behind to obstruct thle
President, Therefore, their mind is
one of complete indifference to the
agony of [the people and the pro-
blems of the country, and although
they do not have the strength, they
try as best as they can to obstruct
the President and symbolically one
is left behind to obstruct/the Presi-
dent's speech. If some body Is asked
why he jis abstaining though they
have now joined behind one non-
party leader, even in the matter of
abstaining they are not able to say
tha abstain on the basis of any
particular issue. One parly says that
it abstains on one issue, another party
says that it abstains on a second issue
end a third party says that itfis on &
third fssue] They are entirely difte-
pent fssues. So,"evén in the matter of
Qissenting, even in the matter of
baycott, even in the matter of abstain-
ing they cannot find 3 common issue
at wll. This is the state of affairs In
the Opposition.

The state of affairs in the Opposi-
tion iy characterised by three
elements. One is their cruel

hthewuhﬁm:ofthcmum The
ucmdutoihoextmtthduh

Wil jump at one _anothere throat.
8o, they are a camp of division ung
hot & camp of unity. Even in the
matter of dissention they are not able
to forge a united stand, This is a
picutre that has emerged before us.

What is the purpose of an Opposi-
tion? The purpose of an Opposition,
the primary duty of an Opposition,
of course is to articulate the gense of
dissent of the people against the Gov-
ernment and secondly to make an
effort of an alternative formula to
that of the Government to solve the
problems of the nation,

For years they have been trying to
articulate the dissent of the people
and we know how they have been
doing it, by obstructing the business
of Parliament, by obstructing the
business of the Houses of the Legi-
slature, by obstructing the delivery
of the speeches of the Governors
and the President and by making the
Houses of Parliament and the Houses
of Legislature a laughing stock and
a ridiculous thing. This s the picture
that we have been seeing. They have
never come forward with a formula
saying that this is the alternative that
they are offering in place of the for-
mula of the Government to solve the
problems of the nation.

Never in the long history of these
four years, Even for the articula-
tion of the dissent of the people, which
thepthmrydub'dapuﬁﬁeﬂm.
they have now discovelud & so-called
non-party man—{ do not want to we
strong words agsinst him gt the
moment—to guide them to articulate
the dissent of the paople! A man whe
has no party, admitted to have me
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following and no political philosophy
—they have discovered him o behd
them. They are huddling up' behind
this non-party man to perform this
primary duty of a palitical pirty, ‘ie.
articulgtion of the dissent of the
people, By that they have conceded
that even as a forck of mrticulating
dissent, these political parties have
completely failed and they have to
take recourse to a non-party man to

discharge even this primary responsi-
bility. '

Whenever the economic situation is
bad, history has shown that fascist
forces wil] take advantage of it.
Whenever, there is discontentment
among the so-called middle-class
section, “the fascist forces will invari-
ably take advantage of it. Mr. Jaya-
prakash Narayan is now speaking of
non-party democracy. I for one am
not able to understand the assence of
it. May be 1 am not wise enough. The
political party system is an invention
made in the democratic fabric in the
late 19th =and 20th centuries. In a
country like India, which is ridden
with caste, vested interests, monopoly
capital etc,, political party is necessary
if the weak man are to combine and
make democracy succeed for their
own benefit, If political party is gone,
who emerges? The powerful emerges.
When the people are not united on
the political plane, the powerful
elements, the big money forces, the
monopolists, the high class and high
caste people will capture the political
power once the political party is gone
and non-party domocracy is ushered
in, They will cdnvert the econbtmy
‘to their own use to the disadvantage
of the common man, Therefore, the
demand for non-party domocracy is
a demand for the installation of their
fascist rule fn the country and driving
uway the feffiocratic ' gystem which
thas been bullt up in this country. Let
there be no mistake about it

There are various definitions of
defriorraty’ “"Th "YiBerals' thought of
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democracy as a system which will
serve the aristocratic interests. 'That
is liberal democracy. “When aduit
in.m:.hke was introduced, therg Wi
opposition to it saying that thiy
country was not ripe for it. But sub-
equently it was proved that the
country is ripe and people are politi.
cally conscious. They feal that
domocracy is becoming dynamic, with
the result that the will of the people
started reflecting in the governments
which they were electing from time
to time, Therefore, subject of course
to the limitations that have been in-
herent in the economic structure that
is prevailing in our country, to the
extent possible, the benefit of this
democracy was taken down to the
common man.

Slogans were raised about land
reforms, about the expansion of the
public sector, about self-reliance; all
these things came up, and the persong
who were safely perched up in the
higher echelons felt their days were
numbered, and democracy is asserting
itself and the people are asserting
themselves. In order to battle against
that, they formed the Grand Alliance
in 1071. The people saw through
their game and the Grand Alliance
was overthrown, Subsequently, they
took certain actions, but they realised
that the Government is determined to
g0 against their vested interests. At
that time the economic crisis comes
to this country.

It has always happened in history,
whether in Italy or in Germany,
where the fascist regime has come up
the vested interests have ganged up
and they have put up a leader with
false pretensions, with false protesta-
tions. I have no respect for sancti-
monious humbug, for a person who
does not debié’any strength from his
own pllitical pliirty. May I akk of the
opposition parfies what is the strength
#? Sh¥! Jayiprikash Narayan? Do 'you
comtede tthat 'he has & strength of his
owar' Or, would you sy tbuthl-
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strength is what you are giving to
him? Then, are you liquidating your-
self, gaying that he is the top leader?
Once you concede that, then you are
installing a Fuhehrer. We have seen
that in Germany and Italy. But acre
he will not be able to play his game,
because he does not have the elements
in him for that.

I am not calling wunybody fascist;
but I do call the forces which are
combining with him with false pre-
tensions and false protestations the
fascist forces in this country, which
are conspiring against the common
man who wants to preserve his poli-
tical right which he had captured
through struggle and which he las
been carrying on, This is what you
are doing.

Looking at the picture, you find ail
the parameters, ull the straplings of
the fascist movement. The fascist
movement essentially is an anti-move-
ment; it has nothing positive about
it. It is characteristic of the fascist
movement that it is anti. There is
nothing positive in it; it is anti,
against everything, anti-nation, against
everything.

Now we have gtarted seeing the
manifestation of the para-militarism,
I remember when Mahatma Gandhi
was shot down, Shri Jayaprakash
Narayan came out in fury, called
Sardar Vallabhbhai Patel a murdoerer
and asked for his resignation. I
remember him calling the RSS a
murderous gang and demanding its
banning and liguidation, Three days
back I was shocked when I read a
statement by Shri Jayapralkash
Narayan, saying that RSS is doing a
natjonal service which merits approba-
tion! Has RSS changed, or has JP
changed or these friends who are
ganging up behind JP have changed,
I do not know. Anyway, this para-
militarism, " whether of the Anand-

-margig or of the RSS or in cognito,
which i1s being created by several
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political parties, is completely
manifested here.

Another facet of the fascist move-
ment is, what you call, militant
opposition. Now, what exactly is
militant, I do not know. JP said Jast
week “you will have to oppose mili-
tantly” of course with a rider saying
“not violently”. Well, once it is
mijlitant, once it is outrageous, then
whether it 1s violent or not will now
lie in the hands of JP. The point is
whether the opposition has got to be
democratic, or it has got to be militant.
He says it must be militant; he has
clarified his position,

Another aspect of fascism is that it
stands against the party system. It
has mlways been so. The fascists
have always taken the stand that they
are against the party system. Here
is a Messiah who advocates partyless
democracy, who makes no secret of
the fact that he is opposed to the
party system because it is partyless
democracy that he is wanting.

Their supreame contempt for partia~-
mentary institutions is never in doubt.
Another very interesting characteri-
stic is that they speak about youth
power. Youth power of a democratic
land we are accustomed with, but that
is not the youth power that Jaya
Prakash Narayan is depending upon.
Fascist movements have always relled
upon the so-called youth power for
their violent purposes and this is part
of history, o

Again, they speak of marches. Can
anybody doubt that marches are part
of the fascist movement? Here is
what is said: —

“Their strange passion for march-
ing was another refiection of the
activism of the ‘life philosophy', the
preference given to Instinct over
reason, to actlon rather than cal-
culation. ‘Marching is more im-
portant than studying’, the students
in the Third Reich were taught, and
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in 1936 Himmler issued the SS with
his “famous ‘eternal marching
orders’.”

A number of marches are enumerated
here,

Here we are seeing not only a poli-
tical movement on an ideological
plane but m paramilitarism being built
up, a Fuhehrer being installed and calls
being given for marches—marches in
Patna, marches in Lucknow and now
& march on the Parliament coming on.
Here is fascism coming up in its full
ugly manifestation.

Therefore, 1 submit, this movement
has borrowed Zfrom the itinerary of
the fascist movements all over the
world all the strapplings that are a
part of fascist movements. Not that
it is going to be effective because it is
only an imitation, because the condi-
tions in this country are not ripe for
this fascist manifestation to come true.
‘Where our democracy is strong,
where our people are conscious of
their political rights in a democracy,
where our democracy has not been
reduced to a rubble, that democracy
will have the power to resist the
fascist onslaughts even if under a
cover or a mask, Therefore, in spite
of these innocents and ridiculous
borrowings, the fascist movement will
just go into dissipation as it has
necessarily got to go down.

One more point and I will have
done with it. People are now speek-
ing of a dialogue. I can understand a
dialogue with political parties—a
dialogue with the Marxist Communist
Purty, | am prepared; a dialogue with
the Socialist Party or any other party,
T must be prepared; a dialogue with
the CPI or the Jan Sangh or any
purty, I must be prepared, but to
speak of a dialogue with a movement,
which is not a philosophy, I cannot
understand. What is the dialogue I
am to enter into and with whom I am
to enter into a dialogue.

on President’s Address

AN HON., MEMBER: Ask Mohan
Dharia.

SHRI C. M, STEPHEN: Dialogue
for what? They say, dialogue for
corruption and electoral reform. A
dialogue to decide whether there
should be corruption or there should
not be carruption, as if we are for
corruption and they are mnot for
corruption? Is that the dialogue that
we have to enter into? Dialogue for
electora] reform—electoral reform for
what? What glectoral reform? Every-
body is spelling out words after words
but nobody is telling us how to
grapple with the problem of c¢orrup-
tion, how the electoral reform has to
come about. Repeatedly it has been
mentioned from the other side that
it is time for a clean administration,
Tell us how we have to grapple with
it. They say, it is time for electoral
peform. Tell us how the reform has
to be brought about. Let there be a
national debate—nobody is against
that—but to put up somebody there
and say, have a dialogue with him
who represents nothing, is it not real-
ly ridiculousy I really do not under-
stand this problem of a dialogue
coming up again and again. This is
all I have got to say about this.

Therefore, the gist of what I am
saying is, let nobody make political
capital out of the situation, economic
and political, that has arisen in this
country, The patriotism of a person
is to be tested by the way he reacts
to the national situation that emerges
from time to time. The Opposition
in the course of the last four years
have demonstrated that they will be
reacting to the political situation not
in a constructive gpirit of cooperation
to solve it but in a sense of glee and
happiness that this misery has come
on to this country so that they can

- make use of it and capture political

power. Cruelty and perversity could
not be more manifest than this,
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This is the situation that has arisen.
I am really indebted to the President
for the words he hes stated, what the
Government proposes to do to streng-
then the economy of the country dur-
ing this period.

I may be permitted to submit one
thing more. It is a matter of great
significance that the public sector
which has been losing so far has now
started to show that it can come to
its own, Calumny was being
showered on public sector and
scandal-mongering was going on, The
people were being told that the public
sector will never come to its own in
this country. One after the other, the
public sector starfed demonstraling
inherent strength, knowledgeability
and capacity, viability and flexibility,
whereby 1t can stand the onslaugnts
of the economic forces, It is coming
to its own. It augers well for the
social transformation that we have in
our contemplation.

I must take this opportunity to
galute the captains of the public sector
for the great service that they are
doing in this matter and the working
class in the public sector who with
political consciousness and democratic
consciousness are forgetting their own
liabilities are discharging their
supreme duty to the nation.

‘The President has cautioned us that
we shall not be complacent. Let us
remember, although for the time
being we have just tided over the
crisls, the international and economic
situation is still disturbing, America,
I am told, is prepared to arm Pakistan,
The naval base is Being built around
our country. Many a large country are
nervous an envious about the stdbility
that we are establishing. The enemies
are prowling around us. These forces
we have got to face. We ds an
casis in the vast desert of despotism
and totalitarianism remain the Bastion

on Presiooity Aadins

of democracy. We have it up in
spite of all the opbodﬁﬁk"fh?:% wg“pm

We will be failing our fathars sad
we will be failing the posterity if #ar
any political considerations we permit
this democracy to be weakened, We
are on a war footing. There iz a war
against subversive elements who are
comhining to smash democracy. We
will stand by the people, with the
people, face this opposition and smash
them. We will win the war for the
people and far-democracy.

With these words, I move this
Resolution for the acceptance of the
House,

MR, SPEAKER: Shri Sat Pal Kapur
to second the motion. Yoy may just
start and resume your speech after
Iunch.

s owaew wqr  (sfeam) ¢
w4 Aiga, ¥ o SeNA @ AT §,
ITE! ARSI E o

MR. SPEAKER: We now adjourn
for lunch to re-assemble at 2.30 P.M.
13.30 hrs.

The Lok Babha adjourned for Lunch
till Thirty Minutes past Fourteen of
the Clock

The Lok Sabha reassembled after
Lunch at Thirty-three Minutes past
Fourteen of the Clock.

[MR. Drpury-SprAKER in the Chair,]

MR. DEPUTY-SPEAKER: Mr.
Satpal Kapur to continue his spaegh.

SHRI S. M. BANERJEE (Kagpur):
Sir, I just want to make one subpils-

sion. As you are awgre, the :
of 800 emgloyees of e  Food Gome
port:ation thtm“. have been fern
nated and they are on strike.
 theih in Wi

{s ruthless on
B and _oth tile
engal ané  other 8¢ M;.‘ -

r4
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. J e an Prasdemt'e dddness
Centy under the Fopd ;“ﬂ'ﬁ;i?d;ﬂm;::::f:’f
wuold request, through freitfes §, & 4t ey o ol gfle-
you, B8 Widister of hrw T awd wive smd § e F o g
Aftairs St By wqdY fedvtade o a<% g

atk the
statement on this. They should not
crush the strikers, but take them back
to service, Some people were pro-
vided mitenmative jobs previously, but
in this case these employees hove not
been provided alternative jobs I
would request the Minister of Parlia-
mentary Affairs to convey to the Food
Minister that he may make a state-
ment on the retrenchment of these 800

employees of the Food Corporation of
India.

—_—

14.35 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—Contd,
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e frrer g & 1 998 Y, TR #09 HY
wrgfee frfr & & wawm g fe e
T A A% AT 7§ AR § IAH!
qugd wE A WA W e § WX
FTE welt ¥ AT A W S A
T TR A7 TET & |

gl it 7 afeens feeftaqem
Teezwt wr oft fors ffar § 1 IuaT gw oY
e gl avg meTERT TE W a4 § 0
aeT T I 1 § fe 1 foew #
g% AT sredr el qT sy ¢ A9
&F FY qoET a0 | FIX EHA T
o qgY figar Ay w3wr § f§ @
g Y wE & et | g med
A9z g ot Tw wfmw ¥ @A g feag
faeq 7 99 QI | THRY FHAL HTH X
® &t g€ | 79 ACE ATHICH) @
T AT AN W TAF AAGA A
WEAGGE qHrA gNAT

ez fawr qrdfsr Y & F wo a7
ST wAT dF o qieTE A9 T g
W grdehe § IEN Y war Y A
¢ 1 Afww e 3G fe S e sw A
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ER FOITSTE TET ] A § | 0T v Ay
#1 ¢ fir qferrs Gz wmifergre g
Fu¥ afwe gw feddadz & wiostele
dwzx g3 wnfgrar-snfgear foad garf
feddw ¥ swRrww oY wrgAT dw%
g & whve F w sirfee dfer e § )
STEde dwex fiedt avg W Tw A ¥
ez wdi § s srewem gofan w
aife @ ® JEw g 8y | ATEAT
dwzv srzewm W § A oweeTE
w0 ¥ fA, fad samar warer
¥ forg rl ¥ wrevd gt W & fag
qér qfardy &% 77 &1 BEY a9 Y
sreve & o Tafms dwev ) o sarer
fedem w71 7 ®¥T oy w0 ¥
sET 81

T AW ¥ FHY W LS wraw w7
¢t o & e W W & ARA
HETAT ATHY qGT A FATELATA  AGE
A ¥ ww gf & W g
e foFar ot s wrorrdy o ® arg gw
W uoF #1 fow feew w1 faew 300
ga Fgr g 2 fn g &y Ffew faeew
T oY TaAY gAT v WY far gar
¢, &mfer Amifow fY guy v
forar gom &1 3@ wta & o geftEw w0
w® ¢ fomr fors Softee amee & sy
wgw ¥ W faar § 1 Afew s q@ e
Grr@v g ot IHrRAT H fawra af
@y 8, I =g @ v agfaga & A
9 sregfeam 1 @ maey dan faar s
I wa 7€t & f Fedft ag & sgfar
1 wA frar omg | & & wfz g
§ o vz ¢ v v foardt €6
afar o 3 ¥ ot armar § e frw sTRTC
Y Fearest 7 wTgd §, dar g fawew
q wmgd &) Tud wy g & gy g
N Juk AL R 3w A ad § | g
¥ forg 2w =Y & Qur oY #Y e fr
Y, & g T A Sy erordrer Y
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o &1 AT & et woTr wEw
fr gfrar & form-forer 3w % dfeow ot
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fieen w1 v fvar § &ar fr s ag
foFaT o T & | AW TH BEA # wE@
& | dfie ared o fereew oy go & sEY
= s & fAg, SEwr &2IW
FO & fag o nfey Qi &, o sreefra
T § TN qEATH gk ¥ fg dfee
aFd gy ffer @ 2 MY T 72 OF
g af ¢ r g w A ¥ FX 9@
farezw 1 &Y @ow %< faar g, dWRfes
foew #1 Y wer #7 fear wm W &
#refirg o< faeew & fears o Tw e
# WA 43T HTH HIF WIH WO AT
R Nferw w &) w9 2w A @w W
@R o & sfag N Gfasw
ufavwrg @@ & gowm OF HEA
T @ & o 39 qEw § Aedaw
KA TR AW FE AT AR I AW
# Arefur wiT @Y faew & fdams
A FT @ §, wgfa & faars g4
&7 T &, IT degw ¥ farerd w9 F7
TR W EEA AW A ¥ W I AW
Feu W1t w7 ¥ fow W s
qraY arF AT Ty § | oA W e
¢ fe e Ta-gem sy g,
A g ¥ w7 wF & 7 dAw s
qr A § ) g @ Aew § § g G Rt
qo% W WM F@, Wt A W ¥
Fervarer 7Y o § 7 oA 1 g
W FIRqUT ¥ 4@ &rIr & &
qrEf @ & favne st & 3T
ard st § 9k @ w owA?
agwAT Q fs N @ gRAafas
afedt a giegw W, e
N R womm  wl, GuEE W@
Y wogm wE Wk wgfaa w@
. wEE v & fag qg W Wi s
IoTdY § A IR g Vg W aw
& 1 ¥rfieer o ar, o et el afede
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FTX A Ay w3 oK T e ¥ orfg
dredforr, sgd grer,  wEOm,
wifz &7 Y qRFOT @H F T AN
TEW ST AT T TR A1 IEE
oY WA U E g AW A
IR Wy wEy § @y &
FET fF 7 Wmwm T w1 w@ery adt
a1 & s g B o ofr agm
BT AT 9T AT FY 37, 1= H7 Fgwvay
Tae @ ¥ Afe o e g T
W Wz ft &7 T qERrw Fav
TF AT § | w2 oY, A oY, fredy ot
a7 Fpat v & <A E? g
w3 OF Y § 5 7 3o &7 ddv-wiafaen
faws farar srg | Saw! fame s & fag
T GTHTT 9T F507 FIA & fog w9y
¥ T gAfaAt & A § o w
g ¥ AR 9w femn Mg ag A
FTATH FA Y wiforor FT § | wAvsirorT
T W7 TN gAT wifgw ? Igwr AT
ag @ ifey fr g % fr 9 o
WHAEIRT T N AT E (TR gETQ
feauyie §, v faeew & sy aowTe oo
R & 58 ¥ gy ag O @ Wi g w
fau gw g mreGfer mwa § 1 Afew
ST &7 WTOET 17 q@y & v g oaw
F% W i hrega FEATTS IARY
fiee &Y et &\ o e ama ar
qrferet 7 o 7% F O wgT A @ §
W T & AT & ded 91 F 6
w1 Fgd &7 % avh wegfaa W
LA TR T AT G € W FHQ AH
w1 g€ qA we Y fearer w T &Y A
FgA &) 7% ofvadt Az § XA
FaF fAg 4 ITHT QT AT AN FTAT
g | Iu o I gaeT T A8
& wrfee (saar) ¥ S s A
F@ § wglam o e agfeas &
farerr forey el 3 v amy Tav @ 9T F
T wifore § 1 7 AORAT %7 THTAAT FH
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Hon. Members present in the House
who desire to move their amendments
may send slips to the Table within 15
minuntes indicating the serial numbers.
of the amendments they would like to
move. They will be treated as moved.
Now, Mr. Gopalan will speak. On ac-
count of his weak health, he may lpulr.
sitting.

SHRI A. K, GOPALAN (Palghat):
First of all, Sir, I thank you for allow-
ing me to sit and speak. Perhaps, this
may be my last speech in this Parlia-
ment. From 1952 onwards I have been
in this House and have heard the Pre-
sidential Addresses since then put I am
sorry to say, Sir, that the speech
which the President delivered this
time is not only deceptive but also out
of reality. It has nothing to do with
the realities in thig country. What
is happening in this country, the suf-
ferings of the people and their prob-
lems nothing hag been touched. That
is why I say this is deceptive and also
torn out of reality. The Address of
the President begins with unsubgtan-
tiated claim: That we begin the year
on a confident note, having responded
with determination to the unforseen
ang stupendous challenges of the last
four years.

Sir, were the problems and challen-
ges which the country faced during
the last four years unforseen? How
can they be unforseen, I will take them
one by one?

Ag far as the food situation is econ.
cerned, it has nothing to do with the

giving them good ! A
price of the fertiliser and alugh_lt-
evér is produced is taken cver by the
Government. ‘In ‘this fegara’l T vant' to
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point out that I met the Prime Minis-
ter last year and presented a memo.
randum on behalf of the All India
Kisan Sabhs just a day before the
Citief Ministers were meeting to de-
cide about the policy that had been
accepted by the Government about the
wholesale trade in foodgrains.

I said that the policy should not be
changed. But, surprisingly, that
policy was changed and food trade was
glven for auction. They said that fifty
per cent will be given to the Govern-
ment and 50 per cent will be sold by
the traders to whomsoever they want
at the price they want. Thig is what
had been done. This is the reason
why the food situation is deteriorating.
Not only that. In some places, the
people are gtarving and dying. Let
us look at the food situation in India
today. In West Bengal, during the last
one yea{, it 1 reported that about
5,000 people died due to starvation
Stories of selling of children by their
own mother for a few naya paise, for
a piece of bread are pouring from the
villages. Large-scale starvation deaths
are occurring in Tripura, particularly
in the tribal belt in Thumia areas.
Ten thousand people died of starvation
in the district of Goalpara in Assam.
Stories of Orissa, Rajasthan are also
not different from that of the other
States. Ag far as Kerala is concerned,
food problem is also serious there. I
am giving the account of the Kerala
Government. In 1974 August, supply
of rice was B5,000 tonnes and it came
down to 37,500 tonnes in January 1975.
A little wheat is given, it is true. But,
ag far as rice is concerned, it came
down from 85,000 tonnes to 37,500 ton-
nes. Sir, the last four years referred
to by the President in his Address are
vears of so called Garibi Hatao. From
1871, the slogan of Garibi Hatao was
glven. After four yearg of utter failure
on the economic front, Government is
locking an alibl in unforeseen circum.
stances such as Bangladesh wear, oil
crisis and so on. The abnormal rise
in prices, large-acale starvation deaths,
mounting mnemployment, decline in
rural income, increase in poverty and
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migery of the vast masses of the people
are the logical result of a class policy
pursued by the present Government for
the last four years. This has happened
due to the absolute surrender to the
big landlords and traders and the mo=
nopolists,

Sir, as far as unemployment is con-
cerned, the spectre of unemployment
is haunting the nation. There was a
crash programme. At Narora, the
Congress said that within three months
they will do what they could not do
for 27 years. The figure of unemploy-
ment registered in the urban areas
stoog ot 73 lakhs in March last year.
Out of this, 55 lakhs are educated
unnemployed. According to a conser-
vative estimate, the number of unemp-
loyed people rose from 33 lakhs in the
beginning of the First Plan in 1951.52
to more than 500 lakhs, by now. Not
only that. The Government claimsa
that employment in the organised sec-
tor has increased recently. This is a
fiction. Because, whatever increase
there has been in employment in the
orgamsed sector, has been nullified by
large.scale closure of factories ang the
decay of traditional industries. Ac-
cording to the report, which appeared
in the Economic Times of November
11, 1674, in the Varanasi district of UP
alone, 1,500 small scale units were re.
cently closed due to power shortage
and the shortage of raw materials. In
the cotton textile industry, about 40
per cent of the workers have been re.
trenched; over 5000 powerlooms are
not working. Sir, from the fourth
week of October 1974, the third shift
in the cotton textile mills in Ahmeda-
bad was stopped, resulting in loss of
jobs for over 5,000 workers. In Mad-
ras, in Buckingham Carnatic Mill
alone, production has been curtailed
by 25 per cent resulting in loss of
jobs. This is as far es big industries
are concerned,

There are some traditional industries
where there are no big industries, like
in Kerala. In Xerala, there are no
big industries, but, there are tradition-
al industrigs which employ lakhs and
lakhs of people. One s the coir ine
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dustry, where, more than five lakhs of
people are employed in all sectors of
the coir industry. Sir, all those, ex-
cept a few hundred, are without job
for the last so many months, The
Kerala Government asked the Centre
just to give Rs. 5 crores every year
and that for three consecutive years,
it Rs. 15 crores are given, they will be
able to maintain the coir industry. But,
that was not given. So, there is utter
starvation ag far as these industries
are concerned. There ig the handloom
industry. In most of the Malabar
areas, in Kerala and other places, so
many handloom factories have been
closed. This is because the produc-
tion capacity ig lying idle. There is
no export. There 15 no way of sending
it out. In the handfoom factories also,
there is unemployment.

15.00 hrs.

Then there is another industry where
thousands of workers are employed,
namely, the cashew industry. That
is also affected. In today's papers, you
might have noticed that for some days,
for a week or so, the factories were
working. Again the Cashew Corpora-
tion has closed the factorieg because
we are dependent on outside sources
for the kernel Even after 27 years of
independence, when there are enough
fallow lands available all over India fit
for cashew cultivation, we have not
done this If cashew had been grown
not only in Kerala but also in other
places, this situatiop would not have
arisen, Cashew ig a foreign exchange
earner, there is a lot of demand for
cashew nuts. But this is not done and
that industry| is also destroyed. So
we find that the traditional industries
are getting destroyed. As a result,
there is this picture of unemployment
in the country.

There is another question as far as
backwarg States like Kerala are con-
cerned. Even those projects that had
been promised have nnt only not been
completed, but there has been waste
of money. Even after spending Rs. 75
lakhs on preliminary work on three
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major power schemeg in Kerala, Kytti.
yadi, Salient Valley and Sabirigiri, the
Kerala Electricity Board has been for-
ced to suspend work due to shortage
of funds. According to today's papers,
the Minister in charge of Electricity
hag said that so far as Idukki is con.
cerned the project will have to be stop-
ped.

The Piesident in his Address has
said that we will have enough of pow-
er. But here is a case where Rs. 75
lakhs has been spent and still the work
hag been stopped. This also raiseg the
question of planning. If we do not
have money, why plan so many sche-
mes, and then after spending so much
money, why stop it?

Then ihere 1s the question of the
conversion of the Trivandrum-Erna-
kulam line into broad gauge. That is
not completed. The work is at a stand-
shfl. So much money was spent al-
ready. The Stale Government also say
‘We have no money. We do not get
any money. We stop it'.

There 18 a demand for a mini steel
factory in Kerala. Experts say that
there 1s sufficient iron ore available in
Calicut and other places. Two days
ago I reag 1n papers that in many other
parts of India, apart from Kerala, iron
ore was available. Thig ore is not
made use of industries are not estab-
lished. Establishment of industries
would solve the problem of unemploy-
ment to some extent Whenever Kerala
is demanding any industry or other
schemes, the only reply is non.avail-
abilty of adequate funds. You are
not giving food; you are not giving in.
dustry: you are not sanctioning other
schemes in Kerala. The only remedy
left for the people is to unite and fight.

There is another problem. They
make statements giving people hopes.
The Minister of Parliamentary Affairs,
Shipping and Transport announced in
1971 that the super tanker berth work
will start soon. There was another
gimilar statement. A third statement
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wag given out that it had already be.
gun while in fact it had not begun.
1 have got here a report published in
the paper but I have no time; it says:
“Super tanker work begins—from our
New Delhi Bureau”. This news is
given that the super tanker berth, work
on it hag begun. Not on earth, in hea-
vens perhaps. In paper it has begun.

The most important thing is this.
There is suppression of democratic,
civil liberties. They speak of fascist
and semi fascist tendencies. The Prime
Minister always says about fascism and
fascists. What is fascism? Has not
facism some criteria? With that cri.
teria if we look into what is happening
in this country, you will know where
fascism develops. The economic crisis
is deepening and people rise in revoilt
against the anti-people policies of the
Government. Government is adopting
semi{ fascist methods. Since 1972 in
West Bengal democratic civil liberties
had been eroded. Rigging of elections,
gangsterism ang subverting of demo-
cratic civi] liberties are the weapon
used by the ruling party to keep them-
selves in power. That is all known fo
the country. Since 1972 the ruling
Congress Government in West Bengal
have killed 103 comrades belonging to
the CPI(M) alone, besides people be-
longing to other parties. It is said
that even Congressmen belonging to
the opposite faction are heing murder-
ed. Even Congress MLAs are murder=-
ed. Murder ig progressing.

What is happening in Kerala? There
are no ciwil liberties. After 27 years
of Independence this is the position.
When a common man is arrested, or
even when an M.L.A, is arrested, beat-
ings and other things are there,

But can you imagine his being made
and made to stand on the road? An
MLA along with others had been ar-
rested and they were all stripped nak-
ed, they were made to stand on the
road. And then the MLA asked the
Asembly 1o have an All Party Com.
mittee and make an enquiry into what
bag happened. If what he said was
not correct he offered to resign.
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Before I came here I visited some
places in Kerala and I was astonished
to see the police atrocities. Even if
a man commits a murder, according to
the law the accuseq has to be produced
before the Court ang the Court hag to
punish him. What has the police to
do with it? For the crime committed,
the man has to be taken to the Court
and tried by the Court and the Court
also sometimes acquils the accused.

I visited a place which is full of
Congressmen, not even one Marxists i8
there. A woman came to me and said
she was having some filve sewing ma-
chines to teach the girls there. The
police one day raided the shop and took
away all the sewing machines. It is
said that the things are in the house
of the police chief there. The police
chief is a strong man [ wrote a letter
to the Home Minister and the reply
wag nnthing haqd happened.

So civil liberties, the right of form.
ing associations, freedom of speech and
freedom of moving about are not being
allowed. Some so-called Youth Cong-
ress goondas and police are posted in
different places. Only four days back
before I came here a beedi worker was
standing in a place where these godn-
das and police were present. He was
waiting for a bus. He was stabbed
and taken ito the hospital. When he
was released from the hospital he came
to me when I was in Cannanore and
said this was what had happened. Will
at least an examination be made of
these things? If what I say, if all these
things are not proved, as the MLA
offered. I also tell the Prime Minister
that I am ready to resign, to give up
my Membership of Parliament, I will
even retire from politics. I I am
speaking a lie, I am not fit to be a
politician.

This is what is happening. You let
loose the police and ask them to do
anything that you want. In some pla-
ces out of anger, out of desperation,
people do something against the police,
that is correct. For that action must
be taken against them. But if you:
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go round all the villages within five
or six miles, take away or rather s

the ornaments, steal everything, 1
everything, cut the trees etc, what
happen® That is as far as civil liber-
ties are concerned.

Wherever the Opposition 1s strong,
wherever the Congress thinks that it
cannot win, the Opposition is not only
threatened, they are beaten on the
road and mn the lock up.

Under the Cr P, C. a man must be
produced before a court within 24
hours of his arrest But we find that
a man 1= arrested, kept 1n the lock-up
indefinitely and between up Two
women who were arrestedq were mo-
lested inside the lock-up and they
committed swcide, Even a woman
constable was molested by a man con-
stable It appeared in the papers So,
there is absolutely no civi] liberty.

Coming to the railway strike, there
.are g0 many raulway workers who
have not yet been taken back What
1s the attitude of the government to-
wards the working class” Govern-
ment has no shame in using the MISA.
DIR and other black laws against the
working class to curb their legitimate
rights of bargaining. Even today the
government says no general amnesty
can be given to the staff and the rail-
way administration have been consi-
dering the cases only on individual
basis So many High Courts includ-
ing Calcutta High Court, Kerala High
Court, Gujarat High Court and Andhra
Pradesh High Court have given judg-
ments 1 want to quote an extract
from the judgment of the Gujarat
High Court:

“Workers constitute the real
wealth of the Nation, Assuring
that they have erred, even so, théy
deserve to he trested with compas-

on und upderstanding. The ‘Simla
rlt' whj was exhibited even
than bour who was recent-

I 3t wir with the Nutiod' showdd
prevail....

making a constructivd apgirokch
withdraw the ordefs of dismixsal
without dragging the workefs (who
can {11-afford to contest as’ respon-
dents) from court to court. ¥ they
needed or deserved punighment,
they have been amply punished al-
ready. It will be u gesture of good-
wil] and enlightened self-interest to
respond to this well-meant sugges-
tion which will result in removal of
bitterness, restoration of cordial
relations and saving of public fundg,
One has to visualise the plight of
hundreds of workers and their in-
nocent familv members Just as
there 1z a time for war and time for
peace, there is a time for showing
the mailed first and a time for ex-
tending the hands of friendship in m
“forgive and forget” spint Now is
the time and the opportunity for the
establishment to show magnanimity
as also pragmatism and to save the
workers from further suffering. It
is hoped and expected that the spi-
it in which these observations are
made will be correctly appreciated
and the same will evoke a response
which will result in a solution satis-
factory to all concerned”.

What is the response of thus Govern-
ment” Has the Government any res-
pect tor court decision? They make
an appeal to the Government saying,
“We are releasing them, but there are
others who ¢ould not come to the
court. They cannot spend money.
You please respond,” But how can a
Government which has no heart and
which does not want to show any
mercy to the workers, respond? The
Government has gone in appeal to tha
Supretrie Cotirt and the have
now to fight in the Bu) Glllﬂ.
The mn. Coutt has said,

fio monéy. Théfr families ke w
tng. Sp, Son't drag théwh i cotwe
But théy are guiig. Tole
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ia the attitude of the Government to
the workers.

However, have the Government
correctly appreciated the High Court's
observations? Instead of mppreciating
their own High Court verdict, Go-
vernment took fhe opportunity to go
to the Supreme Court with an emo-
tional enmity against their own wor-
kers. In spite of the judgment, where
the court has made an appeal to the
Government to reinstate them, that
has not been done.

Not only that, it has been reported
that the advice of the President of
India was also rejected by the Go-
vernment. The President said some
time ago that the reinstatement of
the workers must be considered
sympathetically. Hut that was not
done,

Take the jute strike, which is now
45 days old. Lakhs of workers have
gone on strike, Is it not the duty of
the Government to use some pressure
on the management or call both the
management and the workers and try
to arrive at a settlement? You can-
not blame the opposition parties for
the strike. Even the INTUC, which
is = wing of the Congress, has joined
the strike, The country is losing
crores of rupees worth of foreign ex-
change because of this strike, I do
not want to go into the details of that
because we are going to discuss this
topic today.

Coming to prices, I do not want to
go into the details. According to the
latest official figure the index number
of wholesale prices showed a fantas-
tic increase of 844 in a single year.
The increase in the index numbers of
wholesale prices in the last two years
added to 90.6 points. which was al-
most equal to the 82.3 points increase

. in the index during the previous ten
years, In fact, these figures are un-
der-estimates, because the index num-
bers prepared by the Government are
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a fraud on the people. In fact, the

actual increases in prices have been

several times higher in many cases.

The prices of meat, eggs, mustard oil,

vanaspati, biscuits and butter and so

on increased by 82 to 50 per cent
recently.

If you go to the bazar and tell them
this is the price fixed, they ask you
“who fixed the price?” If you go to
a shop the shopkeeper will tell you
“this is my shop; I will give you at
the price which I want”. So, fixing
the price iz ome thing and availabi-
lity of a thing at that price is another
thing.

The President in his speech has
claimed that they will strive at:
“Increase in mobilisation of re-

sources and economies in non-Plan
expenditure”

This is a bogus and empty claim, An
analysis of the Government expendi-
ture wil] show that on the one hand
development expenditure has been
substantially curtailed and, on the
other hand, non-developmental ex-
penditure hvas shown fantastic increase.

The expenditure on Central Re-
serve Police and Border Secunty
Force ete, has increased from Rs. 3
crores to more than Rs. 137 crores.

Regarding mobilisation of tax re-
sources, the Government continues to
follow the policy of putting heavy
burdens on the people through in-
direct taxes. Indirect taxes, as a pro-
portion to tota] tax revenue. which
was 50 per cent in 1951-52, has in-
creased to more than 83 per cent in
the last year. One does not know how
much it will become in this budget.

The President's address claims that
a ‘vigorous drive was launched against
the economic offences like smuggling,
Hoarding and tax evasion and against
spurious units and malpractices in
scarce materials”. They say they have
done something against the smugglers
and some have been put behind the
barg under the MISA. But how many
have escaped? How many of the smug-
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and tax-evaders have the Govern=
:ia:rn.t caught? One MLA of the Punjab
Assembly stated openly in the
Assembly that one Minister is sup
porting the smugglers, The Assembly
records will show that. So far as
smugglers are concerned, what has
been done touches only a fringe of
the problem. The bulk of the smug-
glers and tax evaders are left scot
free. Though they should have been
arrested, that has not been done.

AN HON. MEMBER: They are
given VIP treatment in jails.

SHRI A, K. GOPALAN: Coming to
growth of monopolies, in 1963-64 the
top monopoly houses in India had
46.9 per cent of the non-governmental
non-banking assets in  India It in-
creased to 54 per cent by 1970. Dur-
ing the period of ‘Garib: Hatao', not
only did the share of the 75 monopoly
houses further increased, even the
number of monopoly houses increased
Irom 75 to 93. That is as far as the
monopolies are concerned.

Then, I come to the linguistic and
rehigious minorities. We know what
has been done as far as the religious
minorities are concerned and what has
happened here in Jama Masjid, A
batch of our people visited the lLouse
and gave a report. It was nothing but
slaughter It was not to stop a re-
bellion or anything. It was done with
a vengeance. They had no merey
even for a girl who was hiding herself
in the house; she was shot I do not
want to go into it because I have al-
ready taken some time.

As far as the other minorities are
concerned, the Rodo tribals of Goal-
para in Assam and their rights are
suppressed. The Assam Battalion Po-
lice »nd the CRP are shooting down
unarmed and peaceful Bodo agitators,

The Tripura language known as
Kok Borok has not been recngnised
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as the regional language in Tripura
State.

Religious minorities such as Mus-
lims are being treated like second
class citizens by this Government.

In Punjab also there iz intere-
ference in the religious activities of
the Akalis and in the Gurudwara
Committee, It has been reported that
about 26,000 people gathered some
days back to protest against this.

As far as the freedom of the press
is concerned, the press is also not lefy
free; the presg is not allowed to speak
against the Government or to criticize
the Government. What happened to
the Searchlight, everybody knows, The
Searchlight was very much critical of
the Government and for this sin it
was burnt,

A Jamshedpur editor was murdered
because he wanted to disclose the
names ~¢ officials in collusion with
uraniun. mugglers of Jaduguda. 25
journalists were beaten up by the
Ahmedabad Police last year.

The Hindustan Times Editor. Shri
Verghese, is on the way out of editor-
ship. It was rcvealed that not only
ministers and ruling party MPs but
the Prime Minister herself pressurised
the management to send him awayv,

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMATI INDIRA
GANDHI): Shri Verghese, I am told,
hag himself said that I did not.

o wrea fr oy (SETETATR): T AT
W guT faar |

w =AY g wid : wa W
A AR i e wmr &)

SHRI A. K. GOPALAN: Then,
when Kerala Kaumudi, a paper
Kerale, brought out the scandal
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against a minister, a case was regis-
tered against it and prosecution
started, When the case went on for
the first trial, they understood that
the case would not stand, They with-
irew that casee. But as far as
Deshabhimani, our daily, is concerned,
that also was prosecuted for bringing
out corruption of some minister and
the case was not withdrawn,

Regarding the Kashmir problem I
would like to say that for years to-
gether we had been demanding that it
must be settled and solved by mutual
talks, but the Government did not
hear; they put Sheikh Abdullah in-
gide the jail.

Now, the Government has come to
an agreement. But I warn the Go-
vernment that if the Government is
not fulfilling the aspirations of the
people, they will be in trouble agzin
because Kashmir issue is not an issue
of the Congress party alone. We have
not known terms of agreement, We
will know 1t, I think, sometime later.
After knowing it, if the aspirations of
the Kashmir people are not fulfilled,
then there will be trouble again.

The Government must immediately
take steps for the full recognition of
the Provincia] Revolutionary Govern-
ment of South Vietnam. Merely
allowing an Information Centre in
India won’t do.

My other suggestion is thal the
Crvernment should like {iritiative for
good relationship with People's Re-
public of China. Those people who
came here for Ping-Pong and others
made a statement and their statement
which appeared in the papers says
that they are willing to have good
relationship. This is the time when
we should also reciprocate.

For the re-unification of Korea, Indla
Government should stand with North
Korea,

This is all what I have to say. I
again repeat that as far as the Presi-
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dent's Address is concerned, it has
nothing to do with the realities that
the country is facing today.

SHRI BIRENDEF J3INGH RAO
(Mahendragarh): . beg to move:

‘That at the end of the motion, the
following be added, namely;—

“but regret that no mention has
been made in the Address of the
Government's failure to implement
the Central Government’s award on
Punjab-Haryana dispute over
Chandigarh.” ' (59)

“That at the end of the motion, the
following be added, namely: —

“but regret that no mention has
been made in the Address of the
Government's failure to determine
the share of Haryana and Punjab in
the Begs and Ravi Waters.”' (80)

‘That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address of the
demand of people of Fazilka and
Abohar areas to constitute them
into a Union Territory imme-
diately.” * (61)

“That at the end of the motion. the
following be added, namely:—

“but regret that no mention has
been made in the Address regarding
failure of the Government to con-
stituta a Boundary Commission as
envisaged in the Prime Minister’s
Award of 28th January, 1970.”"* (62)

SHRI B. S BHAURA (Bhatindzl:
T beg to move:

“That at the end of the motion, the
following be added, namely:—

“put regret that no mention has
been made in the Address about the
failure of the Government to check
rise in prices of essential commodi-
tles”* (83)
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“That mt the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the
failure of the Government to con-
fiscate the properties of top smug-
lers who have been arrested under
MISA.™' (64)

‘That ut the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Addresg about the
failure of the Government to pro-
tect the Harijans from intimidation
and repression at the hands of land-
lords in the country side.”* (85)

‘That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about
the failure of the Government to
allot surplus land among the )Jand-
less agriculture labourers and to
give house sites to the landless,
houseless and the weaker sections
of the society.”® (68)

‘That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the
failure of the Government to give
clearance for construction of Thein
Dam in Punjab."’ (67)

‘That at the end of the motion, the
following be added, namely:—

“bui regret that no mention has
been made in the Address to instal

atomic power plant in Punjab.”"
(68)

‘That at the end of the motion, the
following be sdded, namely:—

“but regret that no mention has
been made in the Address about the
failure of the Government to trans-
fer Cnandigarh to Punjab and to
appoiut g Commission of Linguistic
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experts to gettle the border dispute
between Punjab and Haryana®*
(68)

‘That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the
ClLA, activities against national
interests in India and the steps being
taken to curb their activities.”® (70)

‘That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address to ban
para-military organisationg like
R.SS, and Anand Margis.”"" (71)

‘That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the
failure of the Government to take
over sugar industry, drug industry
and vanaspati ghee industry.”’ (72)

‘That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address to the
steps being taken to improve the
functioning of the Guru Nanak
Thermal Plant, Bhatinda.”' (73)

‘That at the end of the motion, the
following be added, namely:—

“that no mention bhas been
made in the Address about
declaring of Punjabi language as
second 'arcuage of the Union Terri-
tory of De:hi and to bring forward
an appropriate legislation to this
effect.”’ (74)

‘That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Addregs to take
back the railway employees, whose
services were terminated in the
Railwaw -trike last year.,”’ (78)
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‘That at the end of the motion, the
foliowing be added, namely:—

“but regret that no mention has
been made in the Address about the
failure of the Government to solve
unemployment problem in the coun-
try.” " (76)

“That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address to provide
free medical aid to the weaker sec-
tions of the society in the coun-
try.”" (7T)

SHRI C. H MOHAMED KOYA
(Manjeri): I beg to move:

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Addregs about the arrest
of the Imam of Delhi Jama Masjid
by miserably misusing the MISA ™'
(78)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the un-
provoked firing by police without
warning which led to the death of
more than ten people in the Jama
Masjid area, Delhi”’ (78)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the failure
of the Government in instituting
and impartial judicial enquiry In
Jama Masjid firing.”' (80)

“That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the delay
in publishing the Urdu Commission
report.”’ (81)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about lack uf
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adeguate representation for Mus-
lims in services. ' (82)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the failure
of the Government to start cons-
truction of the Calicut aerodrome.”’
(83)

‘That at the end of the motion, the
following be added, namely:——

“but regret that there is no men-
tion 1n the Address about the failure
of the Railway Ministry to order a
servey of the Melathur-Feroke
Raiuway.” ' (84)

‘That at the end of the motion, the
followang be added, namely:—

“but regret that there is no men-
tion in tne Address about the failure
of the Government to ensure ade-
quate rice supply to Kerala to main-
tain 12 oz, rauon.”' (85)

SHRI SARJOO PANDEY (Ghazi-
pur): I beg to move:

‘That ut the end of the motion, the
following be added, namely: —

“but regret that there is no men-
tion in the Address about any practi-
cal scheme having been formulated
to raise the living standard of the
poor people.”’ (86)

“That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address of the need to
remove corruption and nepotism
which is rempant in the country.™*’
(37

‘That at the end of the motion, the
following be added, namely: —

“but regret that there is no men-
tion in the Address about the com=
munal riots in the country™’ (88)
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‘That ut the end of the motion, the
following be added, namely: —

“but regret that there is no men-
tion in the .Address about the
nationalisation of the unnationalised
banks in the country.”’ (89)

“That at the end of-the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about nationa-
lisation of the Sugar Cane Indus-
try.”’ (90)

*That mt the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about mationa-
lisation of education in the coun=-
try.”’ (91)

‘That =t the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the pro-
motion of the Urdu language.”’ (92)

“That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the
creation of speecial development
board for the Eastern U.P. and the
other backward parts of the
country.”’ (93)

SHRI K. S. CHAVDA (Patan): I beg
to move:

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no inen-
tion in the Address of the failure
of the Government to curb the
unprecedented rise in prices.”’ (84)

“That at the end of the motion, the
following be added, namely: —

“but regret that there is no men-
tion in the Address regarding the
stoppage of the post-matric scholar-
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ships to Scheduled Castes and
Scheduled Tribes students who are
in employment as were awarded
upto the last academic year.”' (95)

‘That ut the end of the motion, the

following be added, namely:--

“but regret that there is no men-
tion in the Address of the failure
of the Government to make avail-
able to the people the necessities of
life at reasonable prices.”' (96)

‘That at the end of the motion, the

following be added, namely:—

“but regret that there is no men-
tion in the Address of the fact that
number of employees belonging to
Scheduled Castes @and Scheduled
Tribes in the Central Government,
public sector wundertakings and
nationalised banks is far below the
prescribed percentage and the
nceessity to take special steps to fill
up the preseribed quota.”’' (87)

‘That at the end of the motion, the

following be aaded, namely: —

“but regret that there 1s no men-
tion in the Address about the
restoration of the number of
passenger trains cancelled in various
sections and zones due to shortage
of coal.”® (98)

‘That at the end of the motion, the

following be added, namely —

“but regret that the Government
have failed to raise the standard of
the people living below poverty
line.”’ (9)

‘That at the end of the motion, the

following be added, namely:—

“put regret that in the Address
there is no mention of suspension
of the recommendation of the Sixth
Finance Commission relating to the
quantum of Central assistance to
drought or famine affected States
like Gujarat wand provision of
adequate Central assistance for relief
measures.”’ (100)
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‘That ut the end of the motion, the
-allowing be sdded, namely:—

“but regret that there is no men-
tion in the Address of the removal
of hardships suffered by the people
of scarcity affected areas of
Gujarat.,” ' (101)

“That at the end of the motion, the
following be added, namely: —

“but regret that there is no men-
tion in the Address of the failure
of Government to remove untouch-
ability, lock, stock and barrel from
the country.”’ (102)

SHRI P. K, DEO (Kalahandi): I
beg to move:

‘That at the end of the motion, the
following be added, namely:—

“but regret that in the Address no
mention has been made to cor titute
a parhamentary Committee to pgo
into the llegal traflicking in
issuance of import licences, with
specific refcrence to Pondicherry
and Mahe”"* (158)

‘That al the end of the motion, the
following be added, namely: —

“but regret that jn the Address
there is no condemnation for the
Governmenti® failure to protect the
life of a Central Cabinet Minister
whil rerforming his official duty at
Samastipur.”’ (157)

‘That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no condemnation of the
calculated and politica} murder of
a journalist and B.LD. leader in
broadday light in the main street of
Bolangir town, by using the jeep of
the Congress Party.”* (158)

‘That ut the end of the motion, the
following be added, namely: —

“but regret that while mentioning
about action against economic

on President’s Address

offences, the Address completely

ignores to state the misuse of MISA

for political purposes and for black~

mailing " * (158)

“That at the end of the motion, the
following be added, namely: —

“but regret that there is no men-
tion in the Address about the ter=
mination of the state of Emer-
gency.” ' (160)

“That at the end of the motion, the

following be added, namely:—

“but regret that no concern has
been expressed in the Address about
the increasing authoritarian ten-
dency emerging in the encroachment
of people’s liberty through nisuse
of emergency powers and whiffling
down Fundamental Rights”’ (161)

“That at the end of the motion, the

following be added, namely:—

“but regret that in the Address no
effective steps are suggestcd to
combat the mounting corruption that
has corroded the moral fibre of the
administration.” ' (162)

“That at the end of the motion, the

following be added, namely:—

“but regret that in the Address
only a vague mention has been made
regarding the electoral reforms
while the problem needs immediate
and drastic reforms with the com-
position of a multi membered
election Commission to be appointed
in consultation with the Chief
Justice of Supreme Court and the
leader of the main opposition.”"’
(163)

*That at the end of the motion, the

following be added, namely:—

“but regret that there is no men-
tion in the Address about steps for
tackling the deteriorating economic
condition, inflation and rising un-
employment.”’ (184)

“That at the end of the motion, the
Jollowing be added, namely: —

“but regret that no measures are
suggested in the Address about the
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commissioning of the major irriga-
tion and power projects particularly
Upper Indravati Project due to
undue delay in adjudication of in-
ter-State water disputes.”’ (165)

‘That wt the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the acute
drought conditions prevailing in
some parts of the country parti-
cularly Orissa, Eastern Madhya
Pradesh and Andhra Pradesh and
resultant starvation deaths”’ (186)

PROF. MADHU DANDAVATE (Ra-
japur) I beg to move:

“That at the end of the motion, the
tollowing be added, namely:—

“but regret that there is no men.
tion in the Address of the need to
replace the existing monopoly-orien-
ted mixed economy by socialist eco-
nomy.”" (178)

“That at the end of the motion, the
following be added, namely:—

but regret that there is no mention
of the need to introduce steps like
demonetisation to unearth the black
money in the economy.”’ (179)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not take cognisance of growing atro.
cities on weaker sectiong like Adi-
vasis and Harijans."" (180)

‘That at the end of the motion, the
following be added, namely:—

“but regret that no positive steps
have been suggesied for fair and ra-
tional revision of the existing wage
policy.”* (181)

Motion of Thanke a7

“That at the end of the motion, the
tollowing be added, namely:—

“but regret that there iz no men.
tion of effective steps to ensure ade.
quate food supply particularly to the
vulnerable sections of the society at
reasonable prices.”’ (182)

‘That at the end of the motion, the
tollowing be added, namely:—

“but regret that there is no assu-
not contain any assurance to reina
state the railway employees victimis-
ed during the railway strike of
May, 1974.”’ (188)

“That at the end of the motion, the
tollowing be added, namely:—

“but regret tha! there is no assu-
rance to nationalise the Sugar Indus-
try so as to ensure the interests of
consumers, labour and the cane-
growers.”’ (184)

‘That at ihe end of the motion, the
following be added, namely:—

“put regret that there is no men.
tion of positive steps to fulfil the
legitimate aspirations of the 5States
for autonomy within the framework
of the federal structure.”' (185)

“That at the end of the motion, the
followmng be added, namely:—

“hug regret that there is no move
to institute a parliamentary probe
into the Pondicherry and Mahe Li-
cence Scandal.”’(188)

“That at the end of the motion, the
following be added, namely:—

“hyt regret that there iz no res.
ponse to the growing demand of the
working people to annual the provi.
sions for depositing the additional
emoluments and 50 per cent of the
additional Dearness Allowance as
Compulsory Deposits.”* (187)

*That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
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not enumerate any steps to ensure
adequate purchase of cotton from the
cotton-growerg at remunerative price
through cash payment”’ (188),

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Addresg of the need to
end the vacillating attitude of the
Government in the implementation
of the schemes like Aluminium Pro-
ject, West Coast Railway and other
railway projects which provide the
infrastructure for theq development
of backward areas.”’ (189)

SHRI S, M. BANERJEE (Kanpur):
I beg to move

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men.
tion in the Address of the miserable
failure of the Government to bring
down tihe prices of essential commo-
dities at a reasonable level.” ' (190)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men.
tion in the Address about taking
back all Railway employees on duty
who participateq in May, 1974
strike.”’ (181)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men.
tlon in the Address of the growing
unemployment in the country, and
steps to be taken by Government to
solve it.”’ (192)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men.
tion in the Address regarding grant-
ing bonus to the Central Government
employees including those serving in
Departmental undertakings.”’' (193)
‘That at the end of the motion, the

following be added, namely:—

“but regret that there is no men.
tion in the Address regarding giving

-
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Urdu language a proper status in
the country and abnormal delay in
Ppublishing the Report of the Urdu
Commission.” ' (194)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men.
tion in the Address regarding a need-
based minimum wage for the work-
ers working both in public and pri.
vate sectors.”’ (195)

‘That at the end of the motion, the
Ionowing be added, namely:—

“but regret that there is no men.
tion in the Address about the indis.
criminate use of MISA."" (196)

SHRI P. K. DEO: I beg to move:

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not express concern jn the inter-
ference of the Government on the
functioning of the religious institu-
tions in the country with specific
reference to the bungling of the
Wakt Board on the Jama Masjid,
Delhi which led to UNnecessary
commotion angd firing on innocent
people* (197)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not express concern about the role of
big money in election thereby ham.
pering free and fair elections and
does not mention the urgenncy of
making it mandatory to political
parties to declare their assets and
annual receipts and expenditure for
public scrutiny.”*' (198)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Addresg does
not mention about the blatant rep-
ression let loose on members of the
Scheduled Castes and Schedled Tribe
and other weaker sections of the
community in connivance with the
Government.”' (199)
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“That at the end of the motion, the
followmng be added, namely:—

“but regret that the Address has
not iaken cognizance of the anti-
people policies of the Government
which have been rejected by the peo-
ple as reflecteq m the recent by-
elections.” ' (200)

SHRI DASRATHA DEB (Trnpura)
East) I beg to move,

“That at the end of the motion, the
following be added, namely:—

“but egret that the Address fails
to realise the urgency of revoking
the National Emergency Proclama-
tion, promulgated in 1871 "' (207)

“That at the end of the motion, the
followmng be added, namely.—

“but regret that there 1s no men-
tion 1 the Address to provide aulo-
romy {o tribal belts wherein there
15 preponderance of tribal population
in order to giwve facihities to tribals
to undertake development works in
the tribal area™, (20%)

“That at the end of the motion, the
following be added, namely.—

“but regret that there 1s no men-
tion 1n the Address aboul the {ailure
of the Government to ayrest repres-
gion, exploitation and harassment
perpetrated upon the menibers of
the scheduled casteg and scheduled
tribes communitics by the vested
interests section belonging to caste
Hindus "' (209)

“That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to mention faillure of the Covern-
ment to eradicate untouchatnlity from
the couniry after 27 years of their
rule.”’ (210

“That at the end of the motion, the
following be added, namcly:—

“put regret that there 1s no men.
tion In the Address about the Gov-
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ernment's failure to solve the tribal
problems in a democratic manner.”’
(211)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address regarding the
neeq of abandoning the Government’s
policy to suppress the tribalg by us-
ing military force, instead of giving
due respect to the aspiration of the
tribals of the North eastern region
for developing themselves into na-
tionalities "’ (212)

That at the end of the motion, the
following be added, namely.—

“but regret that there ;s no men-
tion 1n the Address regarding the
need of deelaring tribal compact belts
of Tnpuita as scheduled area and
the ntroduction of the Autnomous
Disirut Council for the iribal area
wilth the representalives of the tri-
bals clccted on the basis of adult
franchise " * (218)

‘That at the end of the motion, the
following be added namely:—

“but regret that therc is no men-
tion 1n the address fo give education
io the boys and girls belonging to
different irihal groups through the
medium of the wmother tongue at
Jeast at the primary stage "' (214)

“That al the end of the motion, the
followmng be added, mamely:—

“but regret that there 1s no meh-
tion n the Address about the urgency
of providing a monthly cash.dole to
each of the starving tribal families
of Tripura who bave been under
severe famine condition at present,
tll the lean period is over, as such
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a cash.dole is being given to refugees
residing in Tripura for a long time.”’
(215)

“That at the end of the motion, the
tollowing be added, namely:—

“but rsgret that there is no men-
tion about the Government's gtepp-
ing up towards facism.”’ (2186)

*That at the end of the motion, the
following be added, nmamely:—

“put magret that there is no men-
tion in the Address about the failure
of the Government to construct the
railway Jines from Dharamanagar to
Agartala (Tripura).”"’ (217)

“That al the end of the motion, the
following te added, namely:—

“but regret that there 1s no action
about the mmmediate restoration of
1AC services to and fro  Calcutta,
Khowai, Kamalpur and Kailashar in
Tripura.’ ' (218)

“That at the end of the moton, the
fullowing be adred, namely "--

“but regret that there is no men-
tion of the fact that the Government
hasg inisrezably failed to provide pro-
tection to people of Tripura border-
ing on Bangladesh and Mizoram from
the frequent ralds made by Mizo
rebels.” * (219)

“That at the end of the motion, the
foflowng be adaed, namely:—

“hut regret that there 15 no men.
tion in the Address about the Gov-
ernment’s failure to give due respect
to the proposal of the Government
of Himachal Pradesh wifh regard to
declaring the ihree tribal areas of
this territory such as Lahaul and
Spiti as scheduled area.”’ (220)

“That at the end of the motion, the
following be added, namely:—

“put regret that there is no men-
tion in the Address about the failure
of the Government to urrest the high
prices of the essential commodities.”’
(222)
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‘That at the end of the motion, the-
following be added, namely:—

“but regret that there is no men-
tion in the Address about the need
to provide livelihood allowances or
cash-doleg to the unemployed youths

of the country till they are provided
with jobs.” ' (223)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the Government's failure
to provide any alternative occupa-
tion to the evicted tribals from
Raima-Sarna of Tripura State due
to the construction of Gumati Hydro-
Electric Project under the Central
sponsored scheme.”' (224)

“Ebat at the end of the motion, the
following be added, namely:—

“but regret that there is no men.
ticn  about the Government's failure
to enart a radical land legislation
which may be a model legislation for
all the states of India ensuring the
rights of the trillers over the lands."’
(225)

€HRI K S. CHAVDA: I beg to
move:

“That at the end of the motion, the
feTlowing be added, namely:—

“but regret that there is no men-
tion 1in the Address of the fact that
the couniry has lost and is losinga
scarce foreign exchange by way of
dividends, techmecal know-how fees,
head offices expenses elc., repatriated
by foreign sector of the drugs indus-
try, the cigarette industry and Coca-
Cola Corporation and the steps to
curb the malpractices of the foreign
sector.” ’ (226}

‘“That at the end of the motion, the
following be added. namely:—

“put regret that there is no men-
tion in the Address of the failure of
the Government to hold the election
to the Legislative Assembly of Guja-
rat State”' (227)
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“Thai a the end of the motion, the
following be added, namely:—

“but regret that there is no men.
tion in the Address of the fact that
the number of incidents of atrocities
commtteq on the Scheduled Castes
is increasing and no stern and pro-
per steps are taken to stop them and
save their person and property.”’
(228)

“That at the end of the motion, the
following be added, namely:—

“hut regret that there ig no men.
tion in the Address of the failure of
the Government to lay the reports
of the Commissioner for Scheduled
Castes and Scheduled Tribes for the
years 1971, 1972 and 1973 on the
Table of Lok Sabha every year."’
(229)

“That at the end of the motion, the

dollowing be added, namely —

“but regret that there is no men-
tion 1n the Address to implement the
recommendationg made in the Re-
ports of the Commissioner for gche-
duled Castes and Scheduled Tribes
for the years 1969 to 1973.”’ (230)

“That at the end of the motion, the

tollowing be added, namely * —

“but regret that there is no men-
{ion in the Address of the failure to
bring SC and ST on par with the
rest of the population in the country
educationally, socially and economi-
cally "' (231)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there iz no men-
tion in the Address of recommending
to Parhament to pass the Untoucha-
bility (Offences) Amendment and
Miscellaneous Provision Bill 1872 in
this sesmon of the Parliament”’
(232)

on President’s Address

‘That at the end of the motion, the
following bé added, namely:—

“but regret that there ig no men~-
tion in the Address of the failure of
the Government of giving minimum
wages to agricultural labourers in
the country.”' (23%)

SHRI P. G. MAVALANKAR (Ahme-
dabad): I beg to move:

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men.
tion in the Address that All India
Radio would be converted into an
autonomous public  corporation.”’
(563)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men.
tion in the Address about early sett.
ing up of a full-fledged television
centre in Ahmedabad, Gujarat.”’
(564)

*That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to emphasise the urgent need of plan-
ning for increased generation of
power to meet the growinng needs
in the agncultural and industrial
sectors.” ' (565)

“That at the end of the moton, the
following be added, namely:—

“but regret that there is no men-
tion in the Addresg about the mas-
sive flnancial assistance to be pro.
vided immediately to the scarcity-
striken regions of the State of Guja.
rat.” ' (566)

“That at the end of the motion, the
following be added, namely:—

“but regret that the Addresg fails
to mention the growmng unrest In
academic and educational campuses
in Gujarat and other parts of the
country.”* (567)
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SHRI NOORUL HUDA (Cachar); I
beg to move:

‘That at the end of the motion, the
following be added, namely :—

“but regret that there is no men-
tion about the using of Army Doctors
to break the strike of the Bihar Gov-
ernment Moctors.”' (285)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the using of Territorial
Army to break the Railway workers
strike in the month of May, 1974.”"
(2688)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the judgment given by
the Andhra Pradesh High Court
against the Police verification of the
Government employees.” ' (2687)

‘That at the end of the motion, the
following be added, namely:—

“but regret that theére is no men-
tion about the withdrawal of MISA,
DIR and olher preventive measu-
res.” ' (268)

‘That at the end of the motion, the
following be added, namely:—

“put regret that there is no men-
tion about the countrywide protest
action of workers and employees
against the compulsory deposit
scheme.” " (269)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the reducing of voting
age to 18 from 21."" (270)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men.
.tlon about the rigged elections in
West Bengal by the Ruling Party.”’
(271)
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‘That at the end of the motion, the-
following be added, namely : —

“but regret that there is no men-
tion about the severe drought condi-
tions in various parts of the country
putting several million people into
starvation.”* (272)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there ig no men-
tion about the failure of the Gov.
ernment to give doles to unemployed
persons in the country.”’ (273)

‘That at the end of the motion, the-
following be added, namely:—

“but regret that there is no men.
tion about the failure of the Govern-
ment in providing relief measures to-
those affecteq by drought condl.
tions.” ' (274)

‘That at the end of the motion, the
following be added, namely: —

“but regret that there i{s no men.
tion of misuse of MISA and DIR
against the political opponents of
ruling party."' (275)

SHRT DASARATHA DEB: I beg to
move:

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the failure of the Govern-
ment to bring an effective and real
land reform.”* (278)

‘That at the end of the motion, the
following be added. namely:—

“but regret that there is no men-
tion about the increase in price-of
mull cloths hy 15 per cent by the mull
owners and the Government's ineffec-
tiveness to control increase.”’ (277) .

*That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-

tion about the attack on the freedom
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of Press by ruling party and by the
Government ™' (278)

That at the end of the motion, the
following be added namely —

‘but regret that there 18 no men-
{10n about the attacks on newspaper
offices at Calcutta by the ruling party
supporters to stiffe the voice of (de-
mocratic opposition) political discon-
tentment °* (279)

That at the end of the motion the
tollowing be added namely —

‘but regret that there 18 no men-
tion about the obstruction of left
political parties mecetings In West
Bengal by the ruling party suppor-
ters in connmvance with the police”’
(280

That at the end of the motion the
following be added namely —

but regret that there i1s no men-
tion about the attack on Trade Union
movement 1n West Bengal physcal
aitacks on Trade unionists particu-
Jarly who belong to CITU by the rul-
ing party supporters in collusion with
the State Government '’ (281)

That at the eng of the motion the
following be added namely —
but regret that there 1s no men-
tion about the Governments humi-
liating acceptance of US {erm of no
trade with the Democratic Republic
of Vietnam to get 3 lakh tonnes of
PL 480 wheat from USA’ ' (282)
That at the end of the motion, the
following be added namely —

tut regret that there 15 no men-
fion about the deployment of Army,
LRP BSF CISF to a number of
States to suppress the democratic
Trade Union movement' ' (283}

That at the enq of ihe motion, the
following be added namely —

but regret that there s no men-
tion about the failure of the Govern-
ment m achieving the targetted capa-
cily of industrial production '’ (284)

“That at the end of the motion the
following be added namely —
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“but regret that there is no men
tion about the failure of the Govern-
ment to prevent the production of
sub-standard controlled cloth by tex-
tile mull owners™ (285
“That at the end of the motion, the

following be added, namely —

‘but regret that thére is no men-
tion about the increasing blindness
among children m the country due
to malnutrition’ ' (286)

That at the endg of the motion, the
following be added, namely — i

‘but regret that the Address has
faileq to mention the failure of the
Government 1n redressing the grie-
vances of tribalg m respect of the
Regional autonomy for the tribals
wherever 1t 1s feasble” * (287)

That at the eng of the motion, the
following be added namely —

‘but regret that the Addresg has
failed to mention the need for the
radical reforms of the election sys-
tem 1in India ° (288)

‘That at the end of the motion, the
foliowing be added namely —

“but regret that the Addresg has
failed to mention the failures of the
Government to check the infiltratior
of the Bangla iesh cilizens to Tripura
creating acute problems of land and
employment ™ * (288)

Thit at the endg the motion, the
following be added numely —

“put regret that the Address has
failed to mentton the need for cone
necting Tripura through Bangladesh

Raillway system with other partg of
India™” (301)

SHRI BIREN DUTTA
move:

I beg to

That at the end of the motion, the
following be added, namely —

*but regret that the Address faills
fo mention the need for granting aid
to scheduled areas in Tripura amnd
granting autonomous electoral cour
el for tribal people of Tripura' "
(302)
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BHRI D. DEB 1 beg to move:

‘That at thea end of the motion, the
following be added, namely =

“but regret that the Address fails
to mention the need for prowviding
permanent High Court Bench in Tri-
pura.”"* (303)

‘That at thei end of the motion, the
following be added, namely*—

“but regret that the Address fail®
to mention the reasons for failure of
land reform measures™’ (304)

‘That at the enq of the motion, the
Tollowing be added, namely —

“but regret that the Address fals
to mention the steps to provide un-
employment benefit to the unemploy-
ed youth of this country ™' (305)
‘That at the eng of the motion, the

Yfollowing he added, namely - —

“but regret that the Addresg fails
to mention the need for Lifting the
emergency and withdrawal of MISA
and such other anti.democratic
Acts.”’ (306)

‘That at the enq of the motlion, the
following he added, namely —

‘tmt renrpt that the Addre s fails
to mention the need for creating
rondiliors for free and fur elections
m West Bengal ™ ' (307)

‘That at the enq of the motion, the
Tollowing he added, namely —

“but regiet thar the Adaress has
Fafled to mention the need for the
declarstion of the area of Tripura
where there iz a preponderance »f
tribal population as scheduled area
exclusively for the tribals *, (30B)

‘That at the eng of the motion, the
following be ndd=d namely —

“but regret that the Address has
falled to mention the urgency of the
introduction of an Aulonumous Di~-
trict Council for the tribal belts of
Tripura with the representatives of
the tribaly elected on the bass ot
adult franchise”’ (309)
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‘That at the enq of the motion, the
following be added namely:—

“buf regret that the Address has
faileq to mention the urgent need of
glving education to tnbal boys and
girls, through the medium of their
mother tongue at least at the pri.
mary stage”’ (310)

‘That at the enq of the motion, the
following be added nameiy —-

“but regret that the Address has
failed to mention the failure of the
Government 1n restoring lands to tri-
bal Origindal land holderg which had
been transfeired to non-tribals 1lle-
gally.”' (311)

‘That at the end of the motion, the
following be added, namely —

“but regret that the Address has
failed to mention the failure of the
Government m providing rehabilita-
tion to Jhumia. and landless peas
ants and lands with grant in aid” '
(312)

‘That at the eng of the motion, the
following ne added, namely —

but regret that the Address has
faileg to mention the failure of the
Government in protecting the life
and property of the scheduled castes
and scheduled tribes from the fre-
quest attacks bv the ivested interest
belonging to caste Hindus"™ ' (313)

“‘That al the en of the motion, the
following be added namely —

“but regiet that there 1s no men-
tion about thc deepening economic
crisis which 15 engulfing the entire
econ my of the country ™' (314)

‘That ai the end of the motion, the
following be added, namely —

“but regret that the Address {ails
to mention about the prevailing
severe unemployment situation 1n the
country ™’ (315)

‘That at the eng of the motion, the
following be added, namely'—
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“but regret that the Address fails
to mention about the violation of
fundamental and democratic rights
by the Ruling Party through out the

country.” ' (316)

‘That at the end of the motion, the
following be added, namely'-—
-

“but regret that the Addresg fails
to mention about the growing autho-
ritarianism of the Ruling Party aim-
ing at one party rule throughout the
country.”’ (317
“That at the end of the motion, the

following be added, namely:—

“but regret that the Address fails
to mention about the dictatorial trend
of the Ruling Parly which results
in the erosion of democratic values
endangering the Parliamentary demo-
cracy in the country.”” (318)

“That at the eng of the motion, the
following be added, namely:—

“but regret that the Addresg fails
to menlion about the fall in the na-
tional income in 1972.78 in compari-
son with the previous year.”, (219)

“That at the eng of the motion, the
foflowing be added, namely:—

“but regret that the Address fails
to mention about the decline in the
per cap:tal income by 3.2 per cent in
1972.73." " (320)

“That at the end of the motion, the
following be wlded, namely:—

“but regret that the Addregg fails
to metion the Government's failure
to bring radical reforms and changes
in the electoral system of the coun.
try. " (321

‘Thal at the eng of the motion, the
bllowing be added, namely—

“but regret that the Addresg fails
to mention about the unprecedented
rise in prices and inflationary situa-
tion which is eroding the real wages
of all the working people.” ' (322)

‘That at the end of the motion, the
following be added, namely:—

Motion of Thanks 2
on President’s Address

“but regret that the Address fails
to mention about the terror situation
in West Bengal where free and fair
elections are impossible due ta the
gangsterism of the Ruling Party sup-
porters in collusion with the police”*
(323) i

‘That at the enq of the motion, the
following be added, namely:—

“but regret that there is no mea-
tion about the severe repression let
loose on the workers, employees and
general public by he Government." *
(324)

“That at the eng of the motion, the
following be added, namely:—

“but regret that there is no men-
tion of the violence in West Bengal
let loose by the Ruling Party on the
democratic masses and political par-
ties such as CPI(M) and others.””
(325)

“That at theg enq of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the starvation deaths in
the country particularly in West
Bengal, Tripura, Rajasthan, Bihar
and Assam."” ' (326)

‘That at the eng of the motion, the
following be added, namely:—

“but regret that there 15 no men-
tion about the attack on scheduled
castes and scheduled tribes people.””
(327)

“That at the eng of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the gouging of the eyes
of two Harijan brothers in Maha-
rashtra by landlords and the Govern.
ment’s failure to prosecute the cul.
prits."” ' (328)

‘That at the eng of the motion, the
following be added, namely:—
“but regret that there is no men-
tion about the increasing crimes Im
the country in recent months.” ' (339>
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‘“That at the end of the motion, the

following be added, namely:—

“but regret that there iz no men-
tian about the deplorable living con-
ditions of slum dwellers in major
cities” ' (330)

‘That at the eng of the motion, the
following be added, namely—

“but regret that there is no men-
tion aboul the Government’s action
in giving more and more concessions
to sugar monopolists such as increas-
ing free market sugar quota from 20
to 35 per cent.”’ (331)

‘That at the end of the motion, the
following be added, namely -~

“but regret that there is no men-
tion about the attacks on linguistic
minorities in several parts of the
country "' (332)

‘That at ithe end of the motion, the

following be added, namely:—

“but regret that there is no men.-
tion about giving due status io Urdu
language.” ' (333)

‘That at tha end of ithe motion, the

following he added. namely:—

“but regret that there is no men-
tion about the attacks on minority
communities and the failure of the
Government to prolect them ”’ (334)

‘That at the end of the motion, the

fol'owing be added, namely:—

“but regret that there is no men-
tion about the detention of thousands
of political prisonerg in West Bengal
and other States.” (335)

“That at the end of the motion, the

following be added, namely:—

“but regret that there is no men-
tion about the normalisation of rela-
tions with China.”’ (336)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tlon about the hasty functioning of
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the Election Commission to quicken
the process of delimitation and other
preliminaries to suit the needs of
the Ruling Party.”’' (337)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the victimisation, termi-
nation of services and suspension of
the Railway workers who took part
i the last Railway strike.” ' (338)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tron about the closures and lay-offs
of several industrial units due to
non-availability of raw material and
electricity.” ' (339)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the forcible capturing of
trade union offices by the Ruling
Party supportiers in West Bengal in
conmvance with the authorities™’
(340)

‘That at the eng of the motion, the
following be added, namely:—

“but regret that there is no men.
tion about the political murders in
West Bengal, Kerala, Andhra Pra.
desh and other places."' (341)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the failure of the Gov-
ernment to teke back all victimised
Railwey workers even after the
judgment given by Kerala, West
Bengal and Gujarat High Courts’’
(342)

‘That at the eng of the motion, the
following be added, namely.—

“but regret that there is no men-
tion about the indefinite strike of
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the 2§ lakh jute workers In West
Bengal ansing out of the intransi-
gent attitude of the jute mill owners
and the failure of the Government
to bring an amicable settlement.”’
(343)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about the growing threat to the
httoral States of Indian Ocean by
the movements of US.A Naval Ves-
gels carrying atomic weapons.”?
(844)

‘That at the eng of the motion, the
following be added, namely*—

“but regret that there 1s no men.
tion about the hifting of Emergency
in the country.”' (345)

‘That at the eng of the motion, the
followang be added, namely:—

“but regret that there iz no men-
tion about the collapse of rationing
system in West Bengal, Kerala, and
Delhi ' (348)

*That at the enq of the motion, the
following be added, namely:—

“but regret that there 18 no men.
tion about the growing dependence
on USA for food imports.”’ (347)

‘That at the enq of the motion, the
following be added, namely —

“but regret that there is no men-
tion about the failure of the Govern-
ment to procure all marketabls sur-
Plus food gramg from the landlords
in the country_side’ (348)

‘That at the eng of the motion, the
Tollowing be added, namely :—

“but regret that there is no men.
tion about the arbitrary action of
the Election Commission in postpon-
ing the Trivandrum bye-election in-
definitely ™' (349)

SHRI P M MEHTA (Bhavnaga1) 1
beg to move;
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‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men.
tion in the Addres of the untold guf.
ferings anq hardshipg faced by the
people of drought-sirickens Btate of
Guyarat in the matter of acute short-
age of food, fodder and inadequate
relief works and low wages"' (484)

‘That at the eng of the motion, the
following be added, namely:—

“but regret to note the partisan
views expressedq by the President
vide para 14 of his Address indirect-
ly criticising the popular movement
of Shri Jayaprakash Narayan”®'
(465)

‘That at the end of the motion, the
tollowing be added, namely —

“but 1egret that there 18 no men-
tion of holding of Assembly election
in the State of Gujarat.”' (466)

‘That at the end of the motion, the
following be added, namely:—

“but regreil that there 15 no men-
tion of remedial measures to give
employment to the unemployeq per-
sons—educated and uneducated,
whose number is mounting day by
day” ’ (467)

‘That at the enq of the motion, the
following be added, namely:—

“but regret that there is no poaitive
mention in the Addresg remote wide-
spread unrest among the students
community."” ' (488)

SHRI P. G. MAVALANKAR: 1 beg

to move:

‘That at the eng of the motion, the
following be added, namely:—

“but regret that the Address does
not reflect fully and genuinely the
true state of the Union.”* (477)
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“‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention some of the more acute
hardships and harassments faced and
experienced by the citizens of all
walks of life in the political, econo-
mie, social, educational, cultural and
other spheres of public life.”’ (478)
‘That at the end of the motion, the

following be added, namely:—

“but regret that there is no
mention in the Address of the
rapidly, falling standards of public
life in the country.”’ (479)

‘That at the end of the motion, the
following be mdded, namely:—

“but regret that the Address does
not locate, list and tackle the
glaring defects and deficiencies in
our developing democracy, there by
allowing the further deterioration
in our polity.” ' (480)

“That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to focus the attention on the iwin-
problem of widening corruption and
growing fascism in the various flelds
of life in the nation.”"® (481)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the domestic scene
iz not adequately narrated in the
Address, whereas the description of
international developments and a
catalogue of visits to India by the
various  dignitorles occupy a
disproportionately bigger place in
the Address.™’ (482)

“That at the end of the motion, the
following be added, namely:—

“but regret that the Address
makes somewhat strange reading in
as much as it outlineg only the
points in favour of the party in
power.”’ (483)

*That at the end of the motion, the
following be added, namely:—

“put regret that the Address fails
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to give any clear and promising

outline of the programme of the

Government for the whole yean”®

(484)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not spotlight the policies and pro-
grammes of the Government which
may be in tune with the electoral
promises and pledges of the ruling
party.” " (485)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address of the tiemen-
dous and widespread popular
upsurge ‘agawmst corruption in
Gujarat Bihar and several other
parts of the country.”’ (488)

‘That at the end of the motiwon, the

following be added, namely; —
" “but regret that the Address fails
to acknowledge the rapidly grow-
ing movements under the leader-
ship of Shri Jayaprakash Narayan
against the corrupt Governments
and against musrule at the Centre
and in many other States in the
Unon.”’ (487)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not attempt an honest appraizal of
the many sided malaise that afflicts
the masses in the country.”' (488)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address of the menace
of smuggling and alhed wanti-
nationa] activities indulged in by
anti-social and anti-democratic
persons and forces in the country.”’
(489)

“That at the end of the motion, the
following be added, namely:—

“but regret that there iz no men-
tion in the Address of the continued
havoc by the monster of inflation in
the nation’s economy.”’ (480)
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“That at the end of the motion, the
following be added. namely:—

“but regret that the Address gives
no well thought outline of action
for radical reforms in the edutica-
tional sphere.”® (491)

‘That at the end of the motion, the
following be added, namely: —

“but regret that there is no men-
tion in the Address of plans to
handle and solve the special pro-
blems of the two majorities in the
nation, those below the poverty line
and those born since indepen-
dence,”’' (492)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to reflect a sense of concern for the
Harijans and Adivasis who are con-
stantly being subjected to all kinds
of humiliations and hardships.”’
(483)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to give a clear assurance about the
date of the new elections in
Gujarat.” ' (494)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address of the con-
tinued spell of President’s rule in
Gujarat causing increasing concern
at the denial of popular and demo-
cratic rule to the people of that
State.”' (495)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to mention severe drought and
scarcity situations in several regions
of the country, particularly in
Gujarat, Orissa and Rajasthan.”’
(498)
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‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no
assurance in the Address about the
postponement of the recommenda-
tions of the Sixth Finance Commis-
sion in regard to drought affected
States like Gujarat.”’ (487)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to note the growing dissatisfaction
among the people against the mncrea-
sing officialdom and bureaucracy
in the States which are under
President’s Rule for more than six
months.” ' (498)

SHRI DASARATHA DEB: I beg to
move:

‘That af the end of the motion, the
following Le added, namely:—

“but regret that there is no indi-
cation in the Address that the Gov-
ernment would be making arrange-
mentg in each State to associate the
tribals in the development works
of the respective States.”® (510)

‘That at the end of the motion, the
following be added, namely:—

‘but regret that there is no men-
tion in the Address that the Central
Government will be pursuing to all
the State Governments to constitute
Legislative Assembly Committee for
the welfare of the Scheduled Castes
and Scheduled Tribes on the pattern
of the Parliamentary Committee on
the welfare of Scheduled Castes and
Scheduled Tribes,”' (511)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there iz no men-
tion in the Address about the failure
of the Government to pass the
Untouchability Offences (Amend-
ment) Bill as recommended by the
Joint Committee in these ysara"’
(512)
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‘That at the end of the motion, the
following be added, namely:—

© “but regret thmt there is no men-
tion .in the Address about the failure
-of the -Government to get the
reservation orders of the Govern-
‘raent of India regarding the reserva-
tion of posts in the services appli-
cable to the private sector.”’ (513)

SHRI P. G, MAVALANKAR: 1 beg
to move:—

‘That at the end of the motion, the
following be added, namely: —

“but regret that there is no men-
tion in the Adress as to when the
Emergency will be lifted from the
entire country.”’ (514)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to mention the phenomenon of
rapidly increasing unemployment
both, educated and uneducated un-
employment, in the country.”' (515)

“That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the
alarming rate of population increase
in the country and about the urgent
steps to be taken on war footing for
population control and for healthy
family planning.'* (518)

“That ut the end of the motion, the
following be added, namely:—

“put regret that the Address does
not .adequately emphasise the need
for self-rellance and self-sufficiency
in agricultural sector of the
economy.”’ (517)

*That ut the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to mention the ghastly tragedy at
Samastipur, Bihar in January 1975,
causing fatal injuries to the Railway
Minister Shri L. N. Mishra and some
others™® (518)

on President’s Address

‘That at the end of the motion, the
following be added, namely: —

‘That at the end of the motion, the
tion in the Address .about the
nationwide Railway strike angd the
subsequent issues and problems
posed.” ' (519)

‘That at the end of the motion, the
following be ‘added, namely:—

“but regret that the Address gives
no clear and definite direction in
which the Government are ready to
go for ensuring free and fair elec-
tions to be conducted independently,
and impartially by the Election
Commission.” ' (520)

‘That ut fhe end of the motion, the
following be added, namely:—

“but regret that the Address fails
to indicate the date by which the
Narmada Waters Issue will be
seetled by the Tribunal.”’ (521)

‘That at the end of the motion, the
following be added, namely: —

“but regret that there iz no men-
tion in the Address mbout the final
and just resolve of the border dis-
pute between Karnataka and Maha-
rashtra.,” ' (522)

SHRI N. E. HORO (Khunti): I beg
to move:

‘That at the end of the motion, the
following be added, namely: —

“but regret that the Address does
not make mention of the intention
of the Government to constitute a
new State of Jharkhand comprising
the Chota Nagpur Division and the
district of Santhal Pargana in Bihar
and the contiguous districts of
Orissa, West Bengal und Medhya
Pradesh which is a politico-economic
necessity for all round economic and
democratic development to that
area and its people.”’' (528)

‘That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there iz no recognitidn of the fact
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that no infra-structure iz laid even
after two decades of planning in
Jharkhand region in the form of
roads, communication and electri-
city, without which all money spent
for development during last four
Five Year Plan period has simply
been wasted.”' (524)

‘That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention of the fact that
there is widespreag discontentment
among the tribals of Jharkhand
region for failure of Union and State
Governments concerned to appre-
ciate their economic and political
aspirations.”’ (525)

“That at the end of the motion, the
following be added, namely:—

“but regret that no mention is
made in the Address of the urgency
to set up a full Bench of the High
Court of Patna at Ranchi.”’ (526)

SHR1I M., KATHAMUTHU (Naga-
pattinam): I beg to move:

“That at the end of the motion, the
following be added, namely:—

“but regret that the Address has
failed to mention to have a com-
prehensive legislation for agricul-
tural workers.”’ (527)

“That at the end of the motion, the
following be added, namely:—

“hut regret that the Address is
not at all concerned about the
inhuman affocities perpetrated on
Harijans in various parts of the
country.”* (528)

“That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to mention the urgent necessity to
ensure udequate wage to the agricul-
tural workers.”’ (528).
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‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not cal] upto the Government for
the speedy implementation of the
scheme for provision of house sites
to the landless and for construction
of houses for them.”’ (580)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address has
failed to point out the lapses on the
part of the Government to imple-
ment effective land ceiling laws,”"’
(531)

“That at the end of the motion, the
followang be added, namely:—

“put regret that the Address fails
to make any reference to the failure
on the part of the Central and
State Governments to set up
adequate administrative machinery
io implement the Minimum Wages
Act for agricultural workers.”’
(532).

“Thaf at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not make any mention of the need
to extend the benefits of Workmen's
Compensation Act to agricultural
workers.” ' (533)

“That at the end of the motion, the
{ollowing be added, namely:—

“hut regret the Address does not
take note of the miserable plight of
Harijan agricultural workers who
are subjected to social and economie °
boycott on them by landlords and
other rural vested interests parti-
cularly when such Harijans try to
assert their rights™' (534)

“That at the end of the motion. the
following be added, namely:—

wput regret that the Address does
not take note of the failure of the
State Governments to enforce the
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provisions of the Untouchability
(Offences) Act.”’ (535)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to mention the need for notionalisa-
tion of sugar industry.”’ (536)

‘That at the efid of the motion, the
following be added, namely:—

“but regret that the Address does
not call upon the Government to
take immediate measures to take
over the wholesale trade in food-
grains.”’ (537)

‘That at the end of the motion, the
fellowing be added, namely:—

“but regret that the Address has
no sympathy for the thousands of
vietimised workers of Railways after
the last strike and has failed to call
upon the Government to cancel all
punitive measures against the Rail-
way workers, withdraw pending
cases against them wund reinstate all
victimised workers and restore to
them the pre-strike working and
service conditions”*® (538)

“‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not show enough awareness at the
growing menace of what is known
as parallel economy wviz, ULlack
money and the necessity to take
urgent steps to unearth such
illgotten wealth,”* (538)

‘That*at tfie end of the motion, the
following be added, namely:—

“but regret that the Address docs
not condemn the US action to lift
the so called arms embargo against
Pukistan.” ' (540)

“That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not call upon the Government to
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take all urgent steps to protest
against the US imperialists setting
up bases in Diego Carcia and else-
where in the Indian Ocean,”’ (541)

‘That at the end of the motion, the
following be added, namely:—

“Bul regret that the Address does
not take note of the widespread
drought and famine conditions pre-
vailing in Tamil Nadu particularly
in the districts of Ramanathapuram,
Uudukkottai, Dharmapuri, Tirunel-
veli and some parts of Coimbatore,
Trichirapally and Thanjavur
districts.” * (542)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not indicate any intention on the
part of the Government to check
spiralling prices.”’ (543)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not call upon the Government to set
up an effective system of public
distribution for al} essential com-
modities of daily use’ (544)

‘That at the end of the motion, the
following be added, namely:—

“but regret that the Address
makes no mention to take effective
steps to ensure regular food supply
particularly to the weaker sections
of the society at reasonable prices.”’
(545)

‘That at the end of the motion, the
following be mdded, namely:—

“but regret that the Addresg does
not mention the importance and
necessity, in the national interest to
speedily settle thé dispute over
Cauvery water.”* (546)
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“That at the end of the motion, the
following be added, namely —

“but regret that the Address does
not disapprove of the Centra] Gov-
ernments falwe to ihclude Pondi-
cherry as a parfy m the setting up
of the Cauvery Valley Authorty
(547)

SHR] P G MAVALANKAR I beg
to move —

“That at the end of the motion, the
following be added, namely —

‘but regret that there 15 no men-
tion 1n the Address about the deter-
mination of the Government to curb
generation and proliferation of b'ack
money which 1s sapping the hife of
the commumty 1n almost zvery
field of activity "' (548)

That at The end of the motion, the
following be added pamely —

‘but regret that the Address fails
to give = firm assurance regarding
stoppage of evil of money power in
Elections ™’ (548)

That at the end of the motion, the
following be added pamely —

“put regret that there i1s no men-
tion 1n the Address of the wide-
spread dissatisfaction among the
youth and would be voteis
gbout the haphazard and imasty
manner 1n which the electoral rolls
all over the country are being
revised and brought up to date,
leaving out thousands of new voters
from the electoral hists”’ (550)

“That at the end of the motion, the
following he added namely —

“but regret that the Address fails
to mention the urgent need of pro-
tecting and even enhancing the
rights of the people through the pro-
perly set up machinery of Federal
and State ‘Ombudsmen’ wm the
country ** (551)

FEBRUARY 20, 1975
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That at the end of the motion, the
following be added, namekty —

‘but regret that there 15 no men-
tion 1in the Address wbout tackling
the pressing problems that urban-

wation poses througout the coun-
try ”* (568)

That at the end of the motion, the
following be added, namely.—

“but regret that there 13 no men-
tion 1n the Address about the ciucial
mmportance of having Panchayati
Raj on non-party basis”' (569)

That at the end of the motion, the
tollowing be added, namely —

“but regret that the Address fails
to gIvE any inspiring guidelines to
the youth and the citizens of the
country for their meaningful n-
volvement m public affairs™’ (570)

That at the end of the motion, the
following be added namely —

‘but regiet that the Address does
not reflect the mood and the anger
of the people about the wvarious
scandals that are corroding tne
political and public hfe 1in the
country * " (571)

That at the end of the motion, the
following be added, namely —

put regret that there is no men-
tion 1n the Address about the low
credibility of pohtical parties end
groups among the vast millions of
ordinary people of the country"'
(572) {

That at the end of the motion, the
following be added, namely'—

“put regret that the Address does
not emphasise the need for values
and qualities of integrity, indepen-
dence and upnghtness in our public
Iife at the present juneture.”* (578)

SHRIMATI ROZA DESHPANDS
(Bombay—Central): I beg to mave
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‘That at the end of the motion, the
lollowing be added, namely:—

“but regret to note that the
Address has not made any mention
of the International Women's
Year.”* (574)

SHRI NOORUL HUDA: I beg to
move: c B Wy

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion about starvation deaths of
thousands of persons in different
parts of fThe country specially in
Dhubri subdivision of Goalpara dis-
trict, Assam; Coochbehar and other
parts of West Benga] und Gujarat™’
(575)

*Thut at the end of the motion, the
following be addod, namely:—

“but regret that there is no men-
tion in the Address about high
prices of all essential commodities
and resultant scarcity conditions
prevailing I many parts of the
country.” ' (8786)

“That at lhe end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in tRe Address of indefinite
continuance of Emergency and use
of MISA and DIR against workers
and aclivitists of opposition political
parties specially those of CPI(M).""
(577)

3455 L8—11

on President’s Address

‘That at the end of the motion, the
{ollowing be added, namely:—

“but regrei that there is no men-
tion in the Address about the
serious and aggravating unemploy-
ment position in the whole country
specially the existence of 86 lakhs
of registered unemployed persons.”’
(578)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the
unheard of and untold atrocities on
railway employees and their families
in the railway quarters by armed
constabulary and C.R.P. during the
last All.India strike in May, 1974."’
(579)

‘That at the end ef the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the at-
mosphere of terror and fear in many
parts of West Bengal, due to which
ithousands of members and activi-
tists belonging to CPI(M), C.IT.U,
Kisan Sabha, Youth Federation can-
not return to their homes and
hearths.”’ (580)

‘That al the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the AAdress about the fact
that thollgh the Election Commis-
sion is an independent statutory
body, it is made to act at the
dictates of the Ruling Party and the
Government.”* (581)

‘That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address about the
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merciless shooting down of young
Bodo triba] people in Kokrajhar,
Assam™*® (582)

‘That at the end of the motion, the
following be sdded, namely:—

“but regret that there 15 no men-
tion in the Address about the im-
position of majority Isnguage on
the lingwstic minorities against their
wi]l and consent and suppression
of the movement by the linguistic
minorities” * (583)

“That at the end of the motion, the
following be added, namely -

“but regret that there 1s no men-
tion 1n the Address about the Govern
ment's failure to remove mass scale
ilirteracy 1n the whole country’’
(584)

‘That at the end of the motion, the
foflowing be added, namely.—

“but regret that there i1s no men
tion in the Address about the Gov
ernment’s introduce
genume and effective land reforms
in the interest of the landless and
poor peasantry”’ (585)

failuie to

“That at ihe end of the Motion the
following be added, namely.—

“but regret that there 15 no men
tion 1n the Address about the grow-
ing disparity between the rich and
the poor in the country due to the
pro-landlord ang pro.big business
policy of the Central Government”’

(580

FEBRUARY %0, ‘{975’

> Motloh of Thanks o8
on Prendedt’s Addréks
‘That 4t the ehd of tHé thotidh, the
following be added, namelyn '

“but regret that there 1s no men-
tien in #he Address abbut the huge
lpot by the monppolists at the
expense of the poverty sgtrieken
workers and peasants i1n the
country "' (587)

‘That at the end of the motton, dhe
following be added, namely —

‘but regret that there i3 no men-
tion i1n the Address about the post
ponment of elections m Trivandrum,
Bihar and Gujarat States by the
Election Compussion at the ingtance
of the Prime Minister and in the in.
terest of the Ruling Party ™' (388)

‘That at the end of the motion, the
following be added namcly —

‘buf regret that there 1s no men-
tion 1n the Address about the lack
of industrialisation of the backward
areas and regions in the country™’
(589)

‘That at the end of the motion, the
following be added, namely —

“but regret that there (s mo men-
tion 1n the Address about the failure
of the Government to protect the
minorities from communal ang lin-
gulstic riots "' (590)

‘That af the end of the motior the
following be added, namely—

“but regret fhat there ' no men.
tion in the Address abodt the Gov-
ernment’s failure to restore peace
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it
‘That at the end of the motion the

following be added namely —

‘but regyet that there 18 no men
tion in the Address of authori*arian
trends exhibitied by the Ruling party
and the Government” (582)

o} wrwre Trw e (wemgR) -
% e T g —

i aey & W=y A ag s g
wqiy —

“fivey % § o T
wadrr afafy # frefor ot
frdteer adwens fawfoet a3
HTH FIOT WA T fdr omw
a7 ®r¢ gw swe Agr fe
mr 1" (1)

‘fis ey & weT W 4g WIET 99,
saiq —

“qrg @ § fe 3w ¥ gweerw
feafr wt waTer W o weon
ufvmren ¥ afr A af g’

| (3)

fe 7o & @ § ¥y SET WY,
ilm"’"

} ey W § fie 2w A Tortfere
¥ enfe sqweaTST 9% FTH g

316
on Premdent’s Address

& gy Wt qw fafesr wwa
[ garer #97' tf doyy
wiaro ¥ @t 31" ((3)

5 s & war & oy ser oA,
waig —

“fireg qa ¥ P vercrer faer awT
& AR FOX § ot 39 T
oY JAaAT B ST FTRCIX
T waraTow e felr Oy
9T, FORTL #Y H1E W AGY
Nk’ (4)

‘fis s & wer ¥ a7 shEr 9,
woiq —

“qrrg AT E fF 1971 F SAAIAT
F QT TEATHAT FT FASAT
gt & QIULA FIT F FF
FATT AW T T FAT A1
T THTL ¥ IS ATTIFT Y,
ogEF IR warfuwre ¥ afaw
fexr s w1 € Ieda, Wi
I 97 o wree sfareer
el 4" (5)

‘s wa ¥ W N g wIer w4,
iy —

“frg @z ¥ f& WrF e o

¥ wfirrer &1 it &
o v @ 41" (o)
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[+ serrg < o )

‘fis s ¥ weT A g SreT WY,

L —

“qrg @7 ¥ 5 woErd = W
sfAraswd wgfear & s,
3w ¥ arew & faT @ad gu
gt ¥ wfy sfewer & famar
swe @ wrag g’ (7)

‘fir weaTr & W ¥ 7@ STIT 9T
oty —
gy 9% & R A w faoed-
arE, Sdtgar, wN-ga a4qr
FETd R ¥ W ¥
TwvE ¥ g & & fag
TAA-TUTHY A AT AT
& A wrf sgyaT Aiarao
Fymeagrar g 21"’ (17)

‘o =T & WY ¥ g WET A,
ooty —

“owg Gz & s awe, §=,
INTET AGT WG FEET OF
ey difr & frator & fag
wifas gfe Y mgea &, AW &
oy Tt & gfafrfeay s o

TN TENEA LA FY qorT
wtwamaer ¥ AFr Sy € )
(18)

& s€TT ¥ AR ¥ 9 ey Wi,
sty —

‘reg @T # f aepeedc &
wra 7 Qo faem Y ey

on Presmident’s Address

X & fag, afrarr & weardt
U8 370 ' FHTA KA
Y wio wfwwmeo ¥ 7 #
1"’ (19)

‘fF y T & o 7 g AT W,
ooty —

“arey @ 1 & fir framaY #Y 3dE,
fa=rE #1 qrlT aur Ao g9g
92 7 frarae & 37 A ALETCN
FARAAT W 39 99 ¥ 3
ITET FT I, WiGETIT T
T 21" (20)

‘F g ¥ A7 7 g8 AT A,
gty —

‘7v+g &2 § e 3w A wraifrs
qRAT &1 N7 gfawa I
ur fafmr wafa & ofiae
FA T I owEAT T AT
wfqamn & 7@ 1"’ (21)

fv T & o ¥ 98 AeT A4,
Tty —

“qrey g% § 6 wfwrse 7, qew
T A gro wfgwaw IR 3g
wTawaE W gETC FoET w
us fafraa wafa & oo &
X &7 3rq wreETay T4 fear
mar g’ (22)
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‘fir e & W X ag SreT 97, f& s ® wRr ¥ gy orer A,

iy — wafqy —
“ ‘oo AT 8 e Aw A e 7 Ame
97 91 § fr waws g & e & rat
quTE W S qear ¥ ogf v o
w2 areh gfg ¥ gt i R e

W F@ ¥ AW W
ANTAT AAFAAT W7 WHAT

wafy & Wiav & §1 Ioa
sfwwraor & @ 17 (26)

wfeemaor & 7éy fr af 30

‘f& g=Tg ¥ w9 W ug Srer 9,

(23) m;[__,
‘fie wemTT ¥ W X g W o0, ‘o A% ¢ fr o Frfea vt
waiy — T WITA ¥ NAF AR F 9T 57
A e &Y mEedr gfa-
Yarvg ax & f5 afwvmee & 72 foaa &7 st #YE v
FrmTam ISt e s afwwraor # &t far mar 31

1967 ¥ a9% FT i 9 (27)

TH W AT A ol T ‘ . .
hmﬁaaaﬂfm%fm hm%mwuzwm&,
afeat #1 wredt wAgd F A —
sfrafas avdy Wt #r qar

it %1 of fhee. T “rrr Az g fE 1971 % wrA-aTE

T3 ¥ 77 vt s ¥
it -t et o feeafe & e, e
R w0 & e v e 7 - B Nk i
WIS F §H aFeT Y PR ¥ & fre, o fafvwe wafa
=@ & oy o fafree s W S, wfvrre & w0
A @ St owf & TR (28)
(24) ‘s sATa & W T gy wier sm,
woiq —
‘fr seama ¥ w=r 7 ag SET w7, “quig @1 § fr wfwee ¥ ag
walq — arer T4t & f5 oF fafee
wafg & 8w & A% AW 7
“oog @t ¥ fe ¥ g, fawelt, Tt @ew, G
U IFIT, QA qt, fafeer &=, sfy I9-
FeaTaT W qTATS ITRET & FIO FF TGqT AY q9qT FEAX
wHTET & % qwm w14 & IO ® IgEr wi fwey
e WA F A gfraTe ITmed FY ¥ TS
wfwvres & £ S smeraT

" (25) # wmrr 1" ( 29)
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¢ [ rnE o Aol oo
‘s wema & 9w ¥ @ WRT 9,
Wi
‘o Az @ O wfevren & og
i o Y & i 2 B oow
(Hfiwa wafg & w7 g9y
g 7 wrgar T sfaaw
=gy saw 1”7 (30)
(o qel1¥ g v § T7 Jrey g
7qiq —

“qovg @3 § e wfewew ¥ oy
wiaeradm W w1 ST
geaw &Y 8, o= g forer
&1 arfaw goar SR wfas
feerg & Ry a@r Sow
amifes sA &Y fEom &, oF
Hg AT & wher Aoy fafimer
safy § AT om oG
(31)

‘for weaTa & W ® Og SIET W,

i ——

“qry & ¥ fr afevmer & gz
srerery T Ay Wit ¥ iy Sy
# gy FiewEy a7 G
FT WX I ITART FETa
T w gfamy e ey
# far o Swwdw s
&7 T fear @ 7' (32)

‘fF T & T ¥ 4T AR A0,
wafq] —

“aog A ¥ fF Tl 9 froopes
aur M A feAry WY
eqaeyT, ux fafvem 7w &
FE FT ¥ mrrEney srfvamee
aAd T ' (33)

fr weTE & WS gy ey Wy,
satq —

“arg @7 § % gfavm 7 oz

arETER Ty e o g e

Préfidenry Addiess
! nwmmwm
wgfa oot WY Iy
¥ i ey 4 o, 9 fe
P ek AOwT R R w
' ‘M})ﬁ‘gﬁhﬁﬂhﬂﬁtl’”
(&7 ‘

'ﬁrmtmﬁmﬁwﬂ.
wqiq —

“qreg Az ¥ fF qAmr wm wY
e fafa wafer &, agamefm
a &1 i wrany, wie-
o ¥ A frgr m@mr 1
(36)

fr v & W ¥ gg shwr o,
oY —

“grey @ § fr S o &
o awar & W W
RTaeH STavawar & fafaer
faefo arezT & wv7 % g
wvr ¥ fav o =unft faor

¢ fir wafew anar =9 ey
% fag ~wanha B fgfie
¥ T J.aTQ TR W
o= ﬂfm\m sy !
{ 49) v by

0 AR ORE ()

& g FTATE .
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‘i et & Bk o oiver o,
“M“J' r 1
t T

‘ol W% § e fargre ¥ A
e & wfiy e frerese 39
S, fred wr ¥ weE W
st wraw % fasg dridmgd
werE Y, Y agndfa W[ R
fordy, srforwreor & 1 =f At
i€ w€ 2177 (8)

s weara & wey ¥ oag Ser o
wqfy —

9o AT § fr e Fard
ot afasfat & forg ge-
7§ 2 wrom By oy &
AAIYE, FIHET FTY I
T &7 G { fawear w7
w g7 wiawgu 7 a@ #
ey (9)

‘fis s & 9= |7 g et Wy
agig —

“qreg Mg § fir w sy fre & amy

W AEg & WY W7 g Ay

T WTONT ¥ §REE ATH &

fod wog st WY o afafy

afor fed o W WIS

srfervmeor B oy Ry g
(10}

fe y== & ww ¥ g srey 97,
wafy —

‘g @ § fr =1 o9 w1 T
areh & Prdt, Ry e Wk
s ferererly et W Fer-

" frrs weR ofr Whreert srfeee
Fafrer R 2" (11)
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‘fr T @ W ¥ a7 WT WY,

ol —

o wa ¢ fr gemard = Wi
arawl I & AT T ¥
Fqw, NI daa & fod
ga? A i Jarer wiw-
e Fagr &1 (12)

‘s sw9 & e ¥ qg SreT A7,
quiq ——

‘aeg @x § R o we aet 9y
wafe ¥ Tw W welt T,
frdy geame v wad afom-
Y Y AN & IegE
frem o sfew Ivwe w1
#E§ W W garEl g
nfawmEw T @ 21”77 (13)

‘fr o ¥ wer ¥ g7 AvET o,
aav —

‘qvvg &% # T weafur wgmd 1
avTy #Y foafar & waw $0w-
wrT vy ey i fuY W A,
AT F FANrC T w1 -
ey Y & Y Frar
FHHY Y gigon iAo &
mrar A E "’ (14)

‘fr s ¥ e W a7 9y o,
waiq —

ey wx ¢ fo mafat e

HAFL BT ATATHATAATE qA-

a9 qoq ox At w=fa &

i fed o ¥ wiwor wig-

W dafr@af2 ' (15)

fs geama & wva ¥ 7@ SEr Wy,
g —
Ty @x § fr ufawmew & ==
v & Smor Ry AT wn §
sane T werfaare F AR A
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[®10 @etATTAT T10%]

wiws 7 ot 93 9 wfqada
amy frorr fpedt-fra wrafyr
& fegr 9@ 1"’ (16)

‘fF weaTe & e A TF WATET 04,

A —

“grey g7 ¢ fF oAy "
IIFET ¥, uw Al gafo &
Wae g% Savy ¥ afasr w1
yritgre aamy & faw #91f
aAtgAa® T fafvaa svaga
gfaargor & 7@ fgar w7
2177 ()

‘f weama & W F O¥E WITT 0@
nqiq —

“qvey 37 2 v wfiwamo 7 oF
aqy vzt 9T 9AT F
AFATAT AT fear war & o
g @ TOAT #Y AT AN
HrEaamT F e fwarE,
FAL q W FHA 1 HY
TFE FIT AT Mt gFT *
=ut ¥ ux fafras wafa o
weFrT feAmar sroA&F 7
(37)

‘fF yeTa & WA 7 a7 ArIT WA,
maty —

‘qeeg @7 ¥ fF qwdt AT
v werd forar worey &
FIVO AW AT qAT 9YEY I qF
TH 97 ST WET et ¥
frvor & foo, w1 quaeg
HTPATAA FY STSuT srfsrar
FAGrarmE g’ (48)

& s & w1 ¥ ag orer W
oqiq —-

‘“qg @z ¥ & wfqamr 7
waAfasIT F7 A FT 9277 FT

on President’s Address

18 a9 Tk Ftfee qar &
&, vreg; fersror & wvrd & gl
T FY WTAAT HT IIHE TATH
&T w1t wTvarEw FE7 fear v
£ (39)

& s & wa 7 qg weT A9,
aqiq —

'qeg @7 § s o fafies wafy

& Wiiae W & waaw i

¥ faq g aqr AT A

U FYATH WTAEHATH] FT

q&g FIT F1 7€ qrqor wia-

waor F FETFIAEL 1" (40)

‘i wrarg F WA T AT FIET AT,
i —

‘g7 A3 # R AewTr AETeT A,
ARG HYT AwAEDT siEaT
7 FawIfval & 3 AW IAWY
gfrafegar 1 wawmET WY
¥R X7 FIA ATEvET
gfafraa grvarrT whirargor &
ar 20" (41)

f& g & U= W gg e 9w,
walq —
‘ueg Az @ fe sater-werasg
ot faarz w1 wrer fagera
LHTT F HAFEAT FY AAT
wferaraor & afr Y ady 1"’
(42)

‘fir sty ¥ o 7 Og SreT T,
waiq -

‘qeg W% & v waar fafg #1
A AT w1 wiwwre § v
wrvaTas A¥ feqr mar &0
(43)
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f e & wer A g S o,

oy —

‘g xR FsmEA F wfwee
oY afqar & gu wieerQ §  afwfar
T B wigdadig srawwar w1 W
Feorar wfawmem F a8 177 (44)

‘fr germ ¥ w77 ¥ 37 AEr wd,

ol —

“oe=g @z ¢ f O feRr T Y
diferr weafar, oouer 7 wae 77 ad9w
drar aw Fafirerr srafir & oftae e oy
7 wrvaraT whawmer & 5 fzar @
21" (45)

5 wFTE & W= ¥ ¥F AT 900,

wafqf —

“arrazgfE 1971 F g WA
# fos 1817 ¥ avaspE, wra-Sitan 1 #1
W wfy arfEeE Fad 7 T
F1-IAFT ATEY &7 FE wreATHT Wiy
o 7 7@ femr T & 1 7 (46)

‘T w=E & o § a7 JIET I,

wef —

‘g @2 2 fF 1971 ¥ g3
& ®ro, WRT W oo, fadt faear
faar w1 wfassy wrdy awfrear @
* H7 ITE Tt qrate s A
ST Wi o 3 @y $Y w7 (47)

‘i s & wwr A qg ST 9w,

wafa —

"y @ § fw =0 fawafa-
U & qATAA § W ¥ Fad
T ATHTY g B AFA &
fae *r€ watwwas ST
wferaryw & 58 gt g '’
(s1)

fs s & o= ¥ qg Sy Wy,

wqi —

oy W ¢ fw wfwwer & oF
W T e < T

on Pregident’s Address

srvare wEY feay war § faed
et TOd &Y @ & AN
Maaw v o fear,
FAEA T W FRAR AT WY,
TR SuT WX At wER &
ot & uF fafe wafr &
gewr femmar ar w1’
(443)

‘r T ¥ w=r ¥ gg ST oy,
waiq —

‘erg ez ¥ fE Al T ¥
@ FwErEr W owgar W)
wrgaa srawsar & fAf,
fa<itg AmeT & v ® g
FO ¥ fau ¥ wmi faw
srarT Y frgfer & fad a9
fafeaa waras wfswmer ¥
afy e " (444)

ot st feg Wt (aT3)
&y @ g

‘fis T T & WO A 4g AWTA,
o —

‘gt AT arg & faw T Wy
froer & fawre #1, e
ray oo gaw & feer ¥
WOH HEAW §, WET ¥
1§ fad=a 7 g1’ (50)

= AT ¥y mAw (Fiegr) .
¥ o7 TR ST E

‘fir SEATT ¥ W A qg WIS 90T,
g —

“arg Az & fr s § 91
doAr #, 9t 18 T W
wqi:&,ﬂmmﬁﬁﬁf
o A E1' (103)
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[ wriwwe wane wew |

‘f& ga@Te & o ¥ gy SeT WY,
qgR —

“oorg @ & fi wfawew A 2w &
fafws wmt & ww o) W=
afeat gra sfyad am@t e
W g ¥ 9T g awr
arat fFamT s Ff sfer
& et A Aw F A F
#E s @ &y T g7
(104)

St qmEAe WA () #F

ST F@T§ —

‘6 wemr F o § ag orer 9y,
gy —

“‘oeg 7z ¥ fr afewmww #7
ATH T AT TEAT T
AT H TR 3 X4 aqy aEE0
AT F1 AHIT 377§ avad
AAATT ¥ N TS IZA FT 5.5
S AT 21"’ (105)

& wara & o oAy Siter o,
wafg —

"ary @2 & 5 afwmae 5 g,
I, WET wATS, T, WA,
are auwl, feasa 74, /¢,
e, 41, TeT AT AEAwas
U F 9 J|IIT #)
qETH g9 § oF7 I 97-
FTEY 719 Y gAY g sfew
A o7 6, A wmEr i
= §7 1 T A
(106)

T wwmE ¥ s § oar Srer e,

L 111 —

“erg @z ¢ fF wfwwmm i
TAEE, W) TSRy,
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TEATETLY, , frem
FTX MY, wfrErer g -
afet g feumee @ W
AT TF W WTAF FeINT
%! SrTATerRT frremm avr
gax faeg woraw sy
O w1 Jeorw Agr 177
(107)

‘fif ST ¥ W § Qg 9er A,
T =
‘e W% & o wferraor ¥ fagre
9T FEL FH Ay T N
ofiF GTary FT WEEA &
FT I Agr g 1"’ (108)

‘f s ¥ wew i @@ Sver W,

Tt —

‘qreg @z & Fr mfwaree & &w
T fAarg g w5
e T FIY FT ®E Jeorw
T2 (109)

‘f& wwamm ¥ W & ag wner I,
waiy —
gy & fr wivremaer 3 fafes
T AT gEad S
®1 AT FT B THAT &
W ot o wla feer &
= Ao Tz w3 &
sETaa T )"’ (110)

‘for e & Wy B 9§ WRT WY,
qiy —

“q7.1 9% § fE &0 o 18 W
HATE FCA, T G B AR
T, qERY Y gmfa f oy
A1 3% faeg w31 Frdand
F7H, % € WY J97 IJEN
wfu® w7 & A e W w1
wifz w1 v e Y £ 0
(111)
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on President’s Address
‘v ywTT & W ¥ g Sver Wy,
sty -—

"oy W § fin wfwier & sepelt
U dA qrE st &
frgg wor ¥ wer priand
X w7 BE Jeow A
(112)

‘fis s & o | a8 Siver oy,

Tty -—

“aorg g  fon wrferemerr i 2 &
WETH, LET X FH AT qAT
¥ wfas & wfus w2z 33
TRy’ (113)

‘fe sy & o= § 7@ Sivey g,

g —

“ovg &% & f§ wfewmo i
QTR X IR T IW@IET
fa & W & Femat o g
¥ ggam 7 ¥ % T
e (114)

‘fe gwre & w1 § g siveT 919,

Y iq -—

‘“Tog wT § e wfame ¥
AAA & FATATT €T HEAE
WS ¥ R e "R
fardndt ftfer * sifeers o
FA w1 Iovw @ 20"’
(115)

‘fis s ¥ wer ¥ 77 sirer MR,

Wiy -—

‘oo W & fr afewmee &
A W grAE R A
g Td wrnfat & freg
warerdy, gerer, ¥av & qfer,
&% 1 gfew, frewrd, q%-
et wify v iy qara
O W Y oo g g1
(116)

on President's Address
‘s wwaTa & W ¥ ag ST g,
qqTq —

‘mrgar frniggam v
afreg (@ st # gamwl
®Y T FA Gy 9T way
o wfaq Arermor faw &
THEYT & T vud qF o
T WTEEATEAT FT T FIA BT
Femagr g’ (117)

‘f& weama & W= 7 gE wver s,

wafy i—

“qrg a2 3 f wfwam & 3=
T Do AfFA Arevaer fay
fr aae7 grar & O wifee
w7 sfamsdt a3t & arq 1 1
wr s wreg ' (118)

‘& swma ¥ weT W oag s o,
ll"ﬁ?[:—-—
ey W § i wiwwran # ga
geauta A w1 wfag 1
& vawr femfafn & 1§
I T g " 7 (119)

‘f\ weATg & we ¥ gy e I,
ﬂ"l"ﬁ:—-
¢ qeg w R fw wivwreer & fasme
& gAY AR KT AT FT
A-gelTaTdy AT oA 7 9
e a@r g )" (120)

‘fr swm= & wea # gy e W9,

e i—

vqrey &% & fr afawmen & 8w
%t wifas uF TaHfas g5 &
FATR qGT SEITAT FT O
A & fog W & 175 gwrfe-
i afears & s9-
TAA F ULEFI FA
T wE I g g1
(121)
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Motion of Thanks
on President’s Address

[#f cwraarT W]
‘fir sreaTa & wea ¥ ag oNET WA,
iy —
ey G § i wfewmaor F 2w &
afrad SUNEE & -
FIOT FIA FT H1§ IG AGY
1 (122)

'fir seame ¥ Wy ¥ qg ST 99,
Wiy —

vqery @ @ fe wivaraer & T,
FIET WX Tq7 TN & AL~
FOT FA HT F1E Ioo" AGr
g1 (123)

fs wwmr ¥ wea ¥ g e 909,
waiy -—

“qrg @ § fr wfqwmwo &
g gy fast s@m, 9,
FTHAT Q& W FTHTA fawrnt
¥ wH FE AN R @
wfar & foag  wmews
FEIAY T qATE F AT WA
U & gHE A w1 g
Ierm Ay (124)

‘& sma & W ¥ qg SreT W,
wqiq —

“rvvg Wz & fr wfomee ¥
FATATIAT § 9 F A
ST qawTY O T
wiifady & fag  wfees
AER dT9 WTENT FT TS FR
T FE Tow :@' g|”'
(125)

‘i seam & Wy & g Siver o,

g &% ¢ 5w
AT & JATEA ¥ Avwgy

FEBRUARY 20, 1975

Motion of Thanks 328
on President's Address
T wwTaT TR W Ay o
T w3 w1 W€ IR AEY
g1"' (126)

‘fr e & wwa § gy weT a9,
Wty —

“qog o7 § fn wiewmeor ¥
TTaTW ¥ ITET ¥ AL A Aw
¥ WA 9T gt
3 Aral 1 I A
(127)

‘i e & W ¥ 9y oter W,
sty —
vy @ & fe wfewer &
faorefy & saamew & afg v
¥ faw ¥ figre ¥ Rl T
‘ww & faiw gar sfegr
T [EEEET ¥ i T
[T AT $ IET FT IJeo
wgl'”(l28)

‘i sema & ww ¥ g wer W,
iy —

“qrg @7 ¢ 5 wiwameor &
qftaw qaer & gEarh 9
Fogdl ¥t EfaE Av @
=gl ¥ wmaTe 9% oF T
¥ wfaw fodt & woft or o
T B FEI KA BT
s T & 1"’ (129)

‘fe ywmy & w7 ag Sier I,
ey -—

g @ & 5 wiwwme &
afewsy dmer § gz mfewr @
Forge frQdt Aify & waerey
Ferkefy sgar o % amelt ofor &
forg gy frr v w1 B
e Y & 17 (130)
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on President’s Address
e s & wew ¥ ag SRT 9w,

wafeq .~

“qrg @z § & wiowwor &
T FTEET 7 A YRRy
g f&yr o )@ Y aae w°t
famr w% %1 A I G
g (131)

fiF T & =g ¥ gy e WY,
waiq —

“qveg W § s wfvrareor & faei
qeftafaat & wATRr oA I I
¥ arg & o 97 wfaay A
# I e T@Y A
(132)

f& seam & W ¥ 7 SET AW,
oI —

‘qrey AT ¢ f wfivamao 7 iy

I T I F (ST

X a1 F o™ q@rg 1"’

(133)

‘fr saTa & W H ag SiveT w07,
qY T —
vqeey @ & afaamor & &9
& wraw ¥ 3w wY wrew-frac
AN GEFEY 319 arar &
o T & 177 (134)

‘f5 TwTa F oW 7 4 e 99,
walq —
oy &% & & wiwwmaor &
faelt A= swafray ¥ aig-
FOOU TEAEY A OFT RS
georw 7€ 81" (135)

‘fir SEaTT ¥ WA T A AT 90,

waiy -—
“qeg a2 § i wiawmeor & §u
N ¥ |q§ 9Eg @y gf

on President's Address
ferewr & w7 N ara w1 N
v g & 17 (136)

‘i geme & o ¥ qg Srer a1,
wafy —

“qreg W ¢ e wmivwmeor &
TaTafas ae & g &
FCA &7 FS Joow Aar g1’
(137)

f& g & s & ageiver g,

T —

“qreg &g § e afrmae & framay
wt quier qrar ¥ v fa
o 9T AT FY TATE FA 57
¢ Iw T E1” '(138)

f seama & o A ag Srer oy,
waiy —

‘q7eg &% 8 f wivrameor & g
gfes ot W wgEie
sAwTfedl & T A A
TETAT T A F GG A
A S agrg !’ '(139)

& semTa ¥ W A g ST 9,
Wil —
qreg &% & f wirveor & 2fror
faqama &t wferd ey
FLHT FT B 94T 3 F7
w1 geow TEr g1’ (140)
i yREd w ¥ Iy ST 9w,
wafy ~
‘geg @7 ¢ fw wiwwmarr & 2w
% wifeee ga vl afwdy
F faeg P AT T WP
FreE S AR g ' (141)
fF g & v ¥ g AT 99,
wqg —
“qrg e § f wiviwree ¥ 3w
AT, WEAWAT, AT
Q& AT WY TAT v & g



331 Motwon of Thanks
on Presydent’s Address
[=fr AT WwTed ]
¥ ¥ grwErfa® won §aT w37
B %Y qwaT ®Y dYET AT FATA
aqr grEAr A, AT =
A9F T, AATY TEATHT, A=
w7, firg T wfy o s
AT FT WTAEEFAT FT FE

Seorm AT &1 (142)
‘f weaTa ¥ wer ¥ g e W9,
i —

eI agrg )’ (143)

‘oF o F W ¥ gy Wer 97
wqi —

g @z § e wfeweor &
FFTaTEY afea) w fogr w3
aqT JET A IAH 99 ATEE
AR FIA FT FE FeAT
T@r 2" (144)

fr s F o= ¥ gg Ser 9,
uqiy —

a0y &% & o mfemeor & s,
AT GTAT FTA q9T T THTT
¥ OW IWATHS FAT H
fram woge e § a-
Faa sidvamt & frsg -
T 7E FE 1 HE Foaw AGT
T (145)

‘s weE ¥ W ¥ a@ WAEr Wi,

i —

‘g ez Eafavmy HEw &
fafaw welt & off s
AT F AQA ¥ g
wrferee-Ta-sfrarst gt w1

FEBRUARY 20, 1975

Motion of Thanks 332
on President’s Address

qwtae v & fog avlr o
qoft T FATEYr oY Yt ST
9T & 3 %1 Ieow Ay FeAv
w@ig1” ' (146)

‘e s & w & qg Wver W,
wei —

ooy d@x ¥ fr wfwwmee & wrde
uy fafew ardx o fg
apEme & femn wifear &
TEHT RIS WET F1q7 FT WIS
¥ gRAT X WEw qwr dar
FIT FT ST graw A w7
frer #3% =1 3dm 7 fea
T 1"’ (367)

e T & v 7 38 ST a9,
Ry —
“qrsg @z § i wlware 1 & fafew
ST wadEr  qTHTSIiRAY
g fgs wgram & ey
mfwar ¥ &frs wg o fafo
T & faw ey IqEr
wTigs afgehrd FT7 w1 IJeq
Y 81" (368)

T geama & w= ¥ gy ST Wy,
G —

"aTy A2 & FF wriawreer 7 e
ray fafew arsrererfeay oror
fax wgrarre & gy afgar
T Yot wgr oy F fadw ¥
aeadi Tear & wirfriuay wr
ST AT BT GATT FrEATE
wOT geaY Aife fraifor v
sTHE I T fear wav
g1 ' (369)
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on President's Address
‘fs wera ¥ wwr ¥ qg Wrer A0,
sy —

“oreeg & & e wivweme & o
Y wify & T F XWX
afqnifesr ‘i dfa’ =
Hifer w1 aWT F@ FT IV
& fear mar &1 (370)

‘fis ST & W A qg 99T T,
ol —

‘g @z & fr wfwwmo &

Y ATHTT FTA dYo WTEo

o ¥ mww ¥ M F wrafew

AN ¥ gEET & Y Afa

i frr TSm0
(371)

‘fir ST & Wed H 9@ (e 9,
sy —

“qrey @z § & wfvwmo #
T 3T qifFeA
gfaar a7 qeard w77 it ffa
# famr 7Y Fraw N’
(372)

‘fif geATa & W ¥ qg WIST 94,

sy —

“grg a7 & 5 wfvvmeer & gt
gwrer ®# ferg wowTe g@men
gqfadeaT ma e #Y AT
w7 WEIHT AT TR LT
<A &1 Aifa Y i Fry A
wwi ", (373)

‘B JEATA * WeT ¥ °E WIeT AT,
aafy —

‘g €% ¢ & wivwemor §
Jqrw wEEeET A1 feweA A/
e aedi &1 TRIEw gy feut
T & ' (374)

on President’s Address 334

‘e s A § 9z Wer 9w,
auiy ——

“argae ¢ e wiwwme § adwm
o spaeqt &Y Ao
T # wEAvFEar 93 fdy
A gt Rarmarg 1 (375)

e v & v § Oy wier W,

wq T -

‘a3 a7 & fF wfwamgn § fear-
Tl ageft g€ awrdy & awean
%1 gATH Ay ¥ fag &
%7 a0 & g wrifEE
FTx H Afa v S TEr
fr mar & 177 (376)

‘fF e & W # 3g e 9,

g .—

“qrg g & fm wiwam i qagm
FITH 1899 & FA FT %1%
Jeo@ 7@ fmr mm 07
(377)

FF qETa ¥ W # g SET 9,
iy —
ooy Sx § i wfvmao § gamE
¥ et sfrffee @
fagm %t s @ w7 W
gew gy fear g "’
(378)

‘s seaTR & W H g8 WIET AW,

q3x 9 forre #2891 & fagm
T AFE FH T AL ThT
" (379)
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Motwon of Thanks FEBRUARY 20, 1975

on President’s Address

[wft Trarware aresit]
‘fir s ¥ W ¥ qg e w13,
g —

“qrgaeg f afwarse ¥ gATET
¥ oty g =0 $ W
qfeareY #1 &%t ¥ |19 AHA
Fr fifq s & R ¥ I

g 1"’ (380)

‘i wTa & W= ¥ g WeT 9,
wafq —

“aeg @e g e wfwwmor % § 07
g sHAtEr & fav
oEEEaT 9 "EifE 314
T & gAaw  dqAEr
faffa 39 £ g
I AT ) (381)

‘fif we % W § gg SeT Wi,
wqiq —

ooy &% g T s 7 W=
FaTfoar #1 Ay faaan &
T g ¥ A fear Ay
oY 3 & qwT T AIEC
af¥ar s/ Aeert FEsAt@r
# a7z Ig W AT AT AqA
| T ZEw Y w3
FoqE A fearamm @07
(382)

‘fF g R wer ¥ A SR S
iy —
qveg @7 ¢ i afamoor & 7>
awr ¥ faforer dieT A AT
forar & &t & waEr gads

Fr far 48 7 W
(383)

Motwn of Thanks 336
on Prendent’'s Address
‘fF s & wwr ¥ ggoer 9w,

e —

"oy ar & R afawTee ¥ s@%
T i T s ow ¥
faafrarem ey w07 9
HTARTAT ¥ Jeva Tgy foar
mrg "’ (394)

‘fir weaE & o F 7g orer W,

i —
‘arg &z § fF wfrmeer & Teqer
2w ¥ et & Mo oF g9

argaF fraifca w7 A1 wae-
FFm FIra e & 1" (385)

‘fr awE ¥ W W ag ATET M,
T —

“qrg e g fa afeamgm & wequy
Twr 7 fumm w7 rdgwmor

T " (a86)

‘fF w=aTE & o7 ¥ 4% A1ET 99,
WA —

‘e @3 & R afawmeor ¥ Firay
o famfrarat & g
% fog fawmfeaes wqE@
gt @t fewfon & g
A geaet qeHrdr fAoar &
afaea &0 F0 1 IR
T (387)

‘fr weaTd & WF1 | 48 ST A,
aqiT —

“qreg W% & 5w i gz
favafres @ ¥ faw-
faaree @@ @ W
FToa g g "’ (388)
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on President's Address

‘fr e ¥ wer i gy wer W,
waiq~—
‘org @w § e e 2w #
for w1 o7 #r frerr AT
FTA¥fasavEr 2"’ (389)

o g d ag e o,
oy —
gy R g fF AvET wEm e
THee 794 97 gfaaa
Ffawa w@rd )’ (390)
‘foF yema & W W AT W OV,
ggfd —

“qrer @z & fF AT AT ww
THIST 79 TN AT TATETT
afmfrar ov afur v =
Tfwa A (an)

‘foF oA ¥ W W oAy W17 w0,

i —

“qreg @7 3 fr e 7w
O A 1971 ¥ FATEr &
waq7 97 7 T wreATAAr
# g1 w1 ¥ fau fafoez
FIH ISTA T oA q@T wAT
mr g ' (392)

‘fr TR W oW RO AT WY
wglq -

“qrg @z ¥ fF wfaamm &
rwEfarar, 19T g9aA-
arz, wifaare wrfz ¥1 ey
farsr &Y famr w& #Y T
2" '(393)

FE qeTrg ® o050 F TF WIT XA
wqtq —

“gry e # fr wifwameo 7 fava-
fagreray W @ F7 TAE
feg frafreem & o<
@y Yaw §w o afafafy

3455—15—13.
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338
on Presmdent's Address

#Y U AFaedl INET A
ooy q@r & 177 (394)

‘5 g ¥ W ¥ Qg oey WY,
i —|)

“grey Aw & 5 wfwwmew ¥
™ A w1 g T g
sy A4y ga v faget same-
T &1 AT 7 oF 70T I
gafa 77 A w7 (395)

‘fr w=TE ¥ 997 T g8 T 9,
mft —
“orey Aam ¢ T Pl fram s
wqfewz T 7o & 9% AT AT
2 F7afY 1975 F IfAA g
# wE FAvAT A TUA FT
fom® w7 9 sgf#d wre T
foeay A ady ¥ 79T WY wY
A A AT &1’ (396)

f qeITT & W ¥ 4E WIET W4,
T —

‘qrey Wz & wiear &
wmr ufewz & fase W™ 2
g F1 F A FEEAT
1 FITETT WERT T WAHAT ALY
FY T § A4T IEET WA T
g @ g ' (397)

‘Fp 9O & A F I8 WIE 99,
iy —

“qrey @7 & f e & s
#t frar F e frremd &
fegr w1 #1 g T fe
maiur(sgs)

‘ff gEATT ¥ WNT R g§ Wrer o,
wqi —

‘qreg @z ¥ fr wiwwmer W
e At & fag faestt
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Motion of Thanks
on President’'s Address

(st TraTaar W)

Y A WAF T T w@eear
¥ g ¥ frwior & @
%1 georw Adr & 17 ' (399)

e s & o ¥ 7w Ser w3,
safy —

“org Wz § & wfewmor R
AT dfea) W e ¥
wfafor = S9TC ¥t qgrEar
T FY R Sy
Seerg Agr 8 17 ' (400)

& s ¥ W ¥ 9g Sirer 99,
wa —
oy @ ¢ 5 wfwwmw &
ot derfeay & faew arelt
quer #t Tfir F T FA FT
oo wdr & 17 7 (401)

e gwarg & w=r ¥ g ST o,
walq —

‘g mx ¥ fE, wivareer &
Sed% ST | Teaar aarhaar
& Sfrer afce sy = wT
S Agr g 1" ' (402)

‘e wemy & w1 W 9g Srer 9y,
wmafq —

o @z & & afwwmr ¥

TAT ST ¥ TromaThiE o

AT At Ay wyfr

T @aaar T STy

ffr s T sda T )"
(403)

Fr s & s & ag e W,

W —
“ovg @z & R wiwwmew &
QAT R AT A<T 9T T @ 99
I &1 WId TCHTC T 09T

FEBRUARY 20, 1875

Motwon of Thanks 340
on President’'s Address

W ¥ ¥WT AT T Sew
aﬂglﬂl (‘04)

TF s & o= ¥ 7y ey 9y,

e —

‘org @z & f& wfvwmw ¥
qeAT ¥ T A€y 9% W 9=
T wEEY AT A S
ar &.1” ' (405)

‘e s & wwr ¥ Tg oveT W,
wa —

‘org @x & fr fagre f o
faard doAmHT, S w,
TUEEH, TAYA, HRIET—H 6T,
aefar owe wif emmat &t
WTTH §THTT T QO agrar
JFT FAATH A TG FT TG
a@gln: (406}

o g & W T o¢ Ser I9,
iy —

oy &% ¥ & wiewmeor ¥
T sar g felt ST A
T A WA wT Jeor@ A
" (407)

‘fr geaTy ¥ W ¥ Ag ST W,
walq —

“qveg wz & fr wfewrer ¥
12 ¥ T # 9 JyaedT w1
T T &1 Iera g’
(408)

‘f wwaTE & W X A% WET A0,
wqiq —
“rrgEa g fE TmOw A WA

wra frdt oft ST Y wgTE
ad ¥ w Seaw A &
(409)



841 Motion of Thanks PHALGUNA 1, 1808 (SAKA) Motion of Thanks 343

on President’s Address

‘fir sy % s ¥ qg ST Wig,
o —

"oy g7 § fF wfwwmw @
dwzerer feafr w1 o= w3
w Jeorw ot § "' (410)

‘fr yemE & W § 9g wer 91,
ﬂll‘TE[:—

“org AT ¢ wfewmew #
arwefas & v amE ®
fasg w2 sdAd FX &1
geam aEr B V77 (411)

‘fis TmTT ¥ = ¥ gy e 907,
waiq —

“qog @7 & v i werwara-
wfmay &Y sl At
(wreami a¥a) ¥ sfaa e
A AT T I Agrg 1’
(412)

‘for geTa & W W <2 A T WY,
srafq -—

“qog @x & fr wiawmer ¥
¢ Wy B dfrar A 3459
oI & WETL B A FHI
& fau fagre, swe ww,
e WRAW, TAEA W fGeelt 37
TGRT A T I A g’
(413)

fis seama & W F 3g ST 9w,
wqiq —

ey @ & fe wiramo # o-

gfaa afa ¥ wqgfaa s@-

wife dwga fdas & @6y

¥ €@ a7 ¥ W £ w7 I

agqg’ (552)

on President’s Address
Br w=mT & ger ¥ ag Sy amd,
wafy —

“qrey @ § e wiawrew &
wrefir faar dwe fadas
LR G R CELCER LR 1C]
g AT w1 I gl
g1 (553)

‘fr g & o9 § g SrEr WA,
wafyq —

Yqg &z g fv mfewren #

fers WX Fow Foid=fea,

s Swa F wva # ug Trsr 9w,
wqiy —

“qg @7 & s afwameor § a9y
qagdl & foad g% gone A
FAA 9T FW A FH S: T
AAZH AT T AT qO@ W
Ioorg T (556)

‘fx qeaT ¥ WA ¥ g wer aw
sl —
voqoeg @ § T fagre sl aoardt
9z ¥ Y SRET qHrE qAr
e frnfafa & &Y e
TR ITo fame agE



343 Motion of Thanks FEBRUARY 20, 1078

% Presudent’s Address
It T o @]

WA ®74 &Y AT HT JoA@
g (557)

‘fr swaTa & weA ¥ ag ST AW,
wafg —
qrg @x g & wfewmewr ¥
BTadT A1¥ 1924 F FA H
UG FIA FY T FT Joord
T e 1" (558)

fiF s & weq ¥ 7@ W A,
wafq —

‘qreg @% & f& mfwamor &
FATYL BTt 1€ F weaaa
T wrdt @ wdf F Auy
g9 W ¥ 8% "t
fasmaa %1 @ w1 &7 TG
T g (559)

fr smamg & wew ¥ g7 srteT WY,
wglg —

g @2 ¢ sfawmae
fafss =01 & a<FT @@=
frgamst &1 fAee Gt
FHOT F WA FT G wY
oF §uE wHvm e
Fva geardy qtfa fea s
wT @ @ g 1"’ (5600)

% s & wer 7 ag ey o,
wqiHq —

oy @7 ¢ f owfeaenr &
afew sgeast At STy
a1 3% frarT @1 e &
wfav & frgfer &1 s
TE ' (561)

Motion of Thanks 344
on Premdent's Address

fis seme ¥ o ¥ g W a2,

waty —

qrg @x ¥ e wfwarer ¥
gfet wtt  wfeanfaay &
fom v qx g
ww FTE & fan fee
Aifa w1 3o At &7
(562)

‘& weaTa & W 7 g AveT 9w,
Y -
vqveg @z 2 fe wfwqmem ¥
AT 7 QAT AT FAX
T AT KT FE Ieow AR
%iur (503)

fa swATa & weT ® qg AT 9,
woiq —

vgreg @2 ¢ fw ofgqmo &
mfeqd 7 sfter qave FLE=
ﬁwam-ma@%lul
(594)

f graqE F o= ¥ g2 A= AN,
wafq .—

ooy &2 ¢ f& s st
m}’ mlm!
EF-FIT ® ITH FIA HIC-
AHT ¥ AgT T AT a9r
I% TR A1 Ty av wray
1 W@AT T A A0 @A
wfgmfval, §w o @A
FY g I wraedr o Aify
fraffa @ 1 I@w 7@
81"’ (595)

fr y=a@ & WVd § 4 AT TW,
g —

g €2 § f Wi oYy
TwET & wfaday a4y AT
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on President’s Address
sfewfa, fomd awwrdy #1¢-
oW & o wiawrd wiive &,
Y IR Q) 9T WA X ¥
g% wqr avz ¥ wive wwfe
B I w@w  # Afa
fraifer s &1 s=@ afy
21"’ (s96)
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T sqaeqT w1 I &1 (tmAweA)

¥ o Wi IX AW (s &Y
ATET W AGY TG , F A TG |

! wAvay faw - T W W
weT foF gw vl aosfa £ a9 @
& A7 g Aw ¥ qreafa o e A
TIFREFTTRAATGITIR &
9 gvg & & g v feezd fer
T I T W AAGIAT W R
%, A 9w awa fewed 7 woT wifgg
afer gt Aw & Trgefer weTw § oY
IV i ST I wreT § 39 & fag
wry & 1 g W v e W St 4
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7y s aft @1 & s wmgr

g fie vw awg ¥ gt & wewr wY g

W GX AT 99 FT Al T FL AT

wepfa & wev grm ar At WA ¥

T ¥ sgaeqT g g |

MR DEPUTY-SPEAKER There 18
no point of order here.

¥ro Weyw IUTERE W favw
g F W% sgiHa F1 ag °v & fF .t
W gemaTd gt Y 39 &Y g2 &fEwd
frf M afmsTeat @ 8 fma
TH WHTL &1 TTeaqfa & sqagy a7 fow
¥ f 72 waw =g F =7 7 Ay frer
I FfsowHaEI w7 vEr 41
o7 q@ fopar st 7 77 FeAr 2 R AT
g A oft gmTeE WA HeRe @
¥ FreafA ¥ o I e
wredt qafa & wETT % 3T wEw
Fvar =nfen 7 fov oo

s wAmae fasy W 5 AT M
At IR A A R A AR X

Tio wwvw  Afau ¥ wAAT T
HAEE G 1 qEfudg v 91T )
TR SHTT &1 HTAIV 7 AFT F 747 9130
ar | (smaer) W >eT 9T W 7 oy
TS 7 @ & | A g wren 47 f&
fom swe ¥ gvdY w2 AT 9T
& F7 g 7w ¥ 7T qI=IT A AT
ARG g ER g Afew ¥
o wrr-aEEr g9 gAe< g TR 2|
¥ ¥ whaar A7 w9 @ ag gwTeT gwig
21 weer dan fw oft fasr oy Auw
s wra f& gifsamie 7 91 aygg™
fFT AT g @ ¥ & wiewW aw
wTe ANfag w37 T9T w9 qR AT
&ifog, wgafa i w1 mfaar dfeg
o g WA o w1 miwar fifag,

(vawarr) ATk gT X A A @R
b & o w4 Prarr e
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T8 vy wrdar § wur ady of
¥ o et wew ¥ e & O s forwr
gerr reafa it 7@ Fft ¥ I w3,
o1 WTS AT FY awy § oaay faw ax
B FaT gen a1 w7 S & g
ATHT FTAT G, TATHT AT &Y
aw@ WA g | T uF g 999 7gr 6}
I AEITAT I A EN
Araar wfew & o 97 7R oIw WY
¥ ATt ¥ ¥ w1 & fam A anfag
1T § IF AR FT QAT FIT | |
TH AQEIE #T 7% F qAATAI &
TIFH AR HIET FT IR 74T 2T 3.3
A § A ag fauv & 7w oaw
afowesr & o draar wrfen & g7
wdr @ weer f ey o ww oA
rgafa ot & wfewr av afrar w7 47,
e 557 W7 &7 fa@mar W Agr A
ifgn fomr & %7 5% v 79w afg &
1 i §5 T o fF 07 39w @
AT TR
PROF MADHU DANDAVATE We
are compelled to support him

w wATaT fus T ST T AT
YA T £

o BATS. HHGT FIT A7 WA
TAT FT W ) A HrET

egfa S A W9 AT 7 ¥
GdY g Wt & fa g Qg
qEET &1 AT 99 SEA T fauw
ad & fork et 8 q@ A & | S
e grga 7 s faan sar s
wraE A gAaTe w7 A S forw R
fred ad o ¥y aEi W W 3
¥ AT TRATIA FT WL AT TIT AT o
% 7137 ® ¥ 5 @ 2w #7 w|@r
ot vy & e 5w aw gy Fuer Tnfeg
fe fa1 =TT <O TEET WET 1974
a6 ¥ gard faer deft ST R wer @t
fe v yo o w ¥ oo ERE
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[xre werre)
W HIfeeT wE aar Ao & i 2
g1 T O&T

& @ & T WY s st
w§ &, e gt Y 7y § A4 & fag
&I F27 IJSNQ N § ITHT FF T HAW
fasr w@r 21| feafe & e a@a
a1 ar 7 7 | Fod 3F ¥ faed el
WiTET Y T FT I 7 7¢ fag FE w
wiferwr & § &5 T woqd W 99
war g | ¥t g ag § F s e
forera &, wvaw e §, A faerar &
w1 faaar g SR W e ) I
sy oot off 58 sareT & AfFw 99
Yagmem g frerad 4 ) 77 3
® Tl FT agAT o6 AT § W A B
ww A ) afer 9w H 3o awgel &
THT 7 Fr o g% &1 Tl o Al
foraT ST AEAT @ | T AFAT Y ST AT
ot fF S g d FRar aur aEear
o et

T % faeg 52 52w FeQ
T F | A qRE A wEr g e ge
& oAs &1 OHe T § W FEEl
F1 98T 74y AT § | I ag Y wET R
s 39 #1 orr fear mar &1 g
FLF qE &) 9T ATH FaTd fAT Y gwer
A AT ) 99 A ¥ oW 8 O
wq fie & s 5@ § & 9@ 9
HAW qHEIT | IR FIAT AT FEW g
T & freg, 7.fom w7 arAT = fasz
wifrag  wifzarw  @w a=r &
fagz e & & Wt SuErh faz
gt & fefgem =1 fafe femr
™ gl W FveEg Ay E WA
W gt fofae andt v ) @
wfgT v @ fF Avw wEd & fE
S TETOT B AFAE FH BT W qA
HTHTC F W FIAA 9T gRAeTgEs
WS freet O & g ¥ 3w wiwwr
¥ oraT gy e § o0 ugafy o &
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wad sfawreer ¥ fag § 1 s T
fir &Y fafaw fiserare qrac #_fe WY
1974~76 % wgrar o7 @ § W @
fuferaw feeare a8 1975-76 ¥ WY
ey £1 =@ fafeusr = s frewr
T AT § | awwar § R s ag
FATQ fiF A7 oo wTEEEY & QAR
¥ fraer &7 &y fear ) o W
IUTC T A T 9T AT A€ AHW AqH
fomd qar =% f5 &% & froft vt
1 AL | AT qF TG AT AATAT AT
T agy wwE e ava ¥ R @
F9 "Er fFar

¥ ¥ §® gATT TG ¥ ATAA
@A AT g | KA g fF s
A A 1 faw o ww § ol @y
T AE X WEew 97 g1 W Sfew )
o g7 geow % faeg a1 §, e
& &7 | w3 § @ I9F g 0
wrawE 2 fr Sware a9 S SR
%t frafemat oedt & SFow ® w9
q@TET 3, SOfIET FT a1 TEHT FT AT
e WAl AT AT WAt F | T w0y w=_t
¥ & otrar Agy wrgar | F @ o =g
g 5 @ fawr & @ Sy W e
TEY A W v A TR wAw o fear
e

v WY gefafrefen fed g &, adY
FTUA AT T F ) ¥ ATy o fedy Wy
a F FEW gem | e fede-
IR W A gw wey § 1w
&1 ¥t fad=iaeor e o wfyg
& & wfieex fedt 387 = Wi
FHEAT & WK FoweT B g I
wifew & fea fom w1 wiemi< feg ¥
afs & g for wer W 3 § @
FIW AT & QT | gwaT T w@
Fare @ ar w2 e@ &
¥ wgm fir forr #r wfirse fg g §
I Fg 5 fAErd ¥ WA v A
& fiw e frgr w1 o Wy ot
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AT § WX wTam ¥ fag AR
& At wh W § ot sew fag Qe
T uraes g1 fwAerd ¥ e
ot frota gur Y ¥ T e s afige
X A & 1w AE Frar oo |

gt TF THANR AT T ATS g
& argT g e ot e d #Y wam-
HaAt St qg 't 9 & "oy wlraw
¥ A I H 9B fr & gdtwma 1 frw
qATT FT AT A15T § AT @F A7 F
¥ 4% ¥ 98 %9 ¥ a9 &« fa= &1 €)-
g7 FCF atfe Ara ary qAra § e
g FAT T T IIT AH, FTHIR IAL
ueT T o g% fe gud feseradt
AT F & § A0 F a9 97 g N
T Wl §

F& QIR w Sfae a7 § 61 I
foarde wig 21 faeely womew 7w
sHT Ft qfwT = A § fF amdf saw
% TEfRAwA 84 ®r o< A8 8 |
ay W farefgal &1 giede & WK fa=r
qOAT & IART ST A § AT F2AT ST
#few 7 IAa odwr geir | AfeT wh
Y Y AFVET IAF F AR F FO
wé Rt g g ; W forederd
& o @Oy IR 9T o s § |y
o sTfge

i T de @faw faw & o X W
swisf i AN D r1mw ==
difar # .7 *@ § o v Afenr
o I T T v de A
il @7 FX | 9% 4@ U A AW
B | T T T Vawr g sy frer
g | w2 AT WY AT AW ¥ Wi
i AT Y {7 T W ALY A AT
W ua ¥ a1 Wi wa ¥ wdw de dfenr
fawr g fear s anfgg

fawr 7 afW SRR W oY
&fer § sw ar ey omar Wiy o

Motion of Thanks PHALGUNA 1, 1898 (SAKA) Motion of Thanks 370

on President's Address

gFomT & a1 Y gEiEg g § Sew)
< ¥ fog W am ST T W
wF § 1 W g dar fear o ey
AT GY W S W T e R
ot gardt W& W wwEr F@ 9@

£ agi g f gfaad 777 w9 8§,
g1 F FvET § W T 32 O | 9y
g s @ R oawr w2 aesEe av
HANET grafag £ FrewE wfz F=y
#r gfaurd se Fr Fu w2 Fr
@t OT FTEET @R W qAE G Hr
graaE A FL) AT o §
a7 ¥ T FTR o a9 dzv A
foreaar & fir ag agi dzw wrowew &
F7 79 T %< | 7 oAy fear & sede
e WY 1Y 1Y 37 AT wrEfa gy
9 qAF AGT T AL AG AT g
aq a% ¢ qrEd Few A wmiE
& o, gedy |y & o wrdt =y -t
FHAT § | TW AT ST TAHI H A
TE AT A FAFE FEAT TGE@A ATY
W AT Ao gl AT agd TEd Y,
W W IEN S 4 whew
e WE  wWEE ¥ Ak
Figy Wt aga 9 f& a1 W,
St gl arew & A% § av e W
am & of@rd & @ # 9a § 9T
faz & e faer #3711 &few ag @
7€ g & 1 o 3w A sl
dorrd AN W & @ X W §
& wmag I cawr Wrer
oraT ) TSy g o faw @ Ay
9T & FT AT FATE TR ¥ g Aw
el g afg Ao gt | o F R TEE
gfufeae froszg Wramm ar ava §1
Yo AXEEHA WG &5 § | WX wEE
fou & st s@ & g *mr T
oY g WOAT g9 3T A §, FEy ¥ fr G
w# frmar & & wgw e W ad WY



371
on President’s Address

[z1o #mw)
€ wew § 1| 5w ¥ A afwyrde w1 0w
UF R wTE qTY & | st ¥ e
wfw & qr, e fafaedy & q| o
* forg dare ¥ | v fer w38 § T
a7 f5 woE 7@ FE@T L )
A F & Mo TFA guA wEw F
@t #fave fafrezs &1 @ sg o
o #fame ¥ aw @@ W 3y @ 5
TR waw w1 ¢ | famdt st A 2,
g fafre 43 | A& & A EAr
£ 5 o #1 s v stee wev g
e @ 39 7 flt e A FRE A
A& T fas § fiFy 717 @ Aiew
AR EH FT  Fo@T F7 {247 6T 3
SuaT farge werr faar aar @ 1 A
agr g =1l |

# wfewes wre st feer bt
1 qurt <ar g 5 s 3
F&] 3ol &7 qz1 feafr v w17 fram
T WET ¥ A1 feews @mew 7o
qIER FT TG @Al § I@ET &
THYA F7ATE | & 9 § FgA0 AT
& = am vn =@ W wfen §1
gT um g B 5 gw wmaw &Y #7735
gav s Az o 2 Afew A &
WA G A E R gm o 4
TwraEd
MR. DEPUTY-SPEAKER  Shn
Jagannathrao Josha.

SHRI JAGANNATHRAO JOSHL
(Shajapur) 1 thought my turn will
come tomorrow 1 will speak to-
morrow

MR DEPUPTY-SPEAKER I will
make it a speca] consideration; but
this 15 nol a good practice that when
a8 Member 1s 1n the House he say; ‘1
will speak tomo:row'.

It 158 pot g good praclice. Anyway
We can overlook that. You could be
o your feet and continue tomorrow.
That would have been much Dpetter

Motior of Thanks FEBRUARY 20, 1875

Motion of Thanks 372
on President’s Address

for you. You have m.ssed a very good
opportunity.

Mr. Rudra Pratap Singh.

& W war fey (wroeer)
SUTSAN WERE, ¥ W ¥ gim ¥
M g oW & oqw T o
& sfwamw a7 frere s o< *7
waex fEar § | wAT weE & g aw
WX AN AT T e
T T &, & 39 w1 v w0 & fa

GO

a1 &7 v gor wfidv= & em e
AT AT YT FYAT AraA & fy A AT
& 1971 & wermafy faat=aw | wrer
&Y TR AT T EATX T FT A o
fear a1, gwry == # Avw 7 3 T
9T foar & waar 7@

AT 7R WY mYer gmr fe
THH AT ot sfaer it ¥ s
I F AW TG AT w5y
Fraffas a7 e a1, 77 FRm ¥
8 Famet 4, 59 9 w9 w747
H W 91, 9 ¥ A9 favaasrT
faa, forr am afvomy a2 go fe aor &7
fewrm gon, W A awr § oA
FT W ¥ qgEA 91, qF AW @ |
| Y TATY TH-AT FTwR WY g
gaET fifwr ¥ ogETe g 9%
ST T F IO ST S orar
T, I & Aveg A -y e
T amat Sufeqa g% 1 vl ofefegfir
oW g9, w7 gmrt aw Sy A,
et sfaer oY, &t o= Y waETer
H STAT T8T | FAGT B ST § WA
IFN w5 gETy oW ¥ Sream,
AT 9T 89 frdwEr & ot
Hfe & &, o7 5@ ¥ v 9T @@
U XY et ¥ o §—gw qw A
Tty sweqr wraw wot Wk §
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W arfas aar wifes fregamst
AT wAT ATEd § |

AT ¥ AEE & (A FTAE oA
&1 W agaa T fear 91 @ A
1 g fear e 2w 3 oY gt Wi
wifgw fagwa® §, gv 3¢ aurw &2 )
WIS qET ® ma & fF oy smaw
& WAHTT FATC &, WYL gHTL T @Y
HFOHIL, ¥ B & 97 F71 ULHgFW
fran s @ w7 & o oY AW E A=
qfrarst #7 faenfray ¥ #7 oY, a8 207
& wa-fraq & w19 ¥ A 7K |

mANT AR S g WA e ew
¥ 9 7 I rer-wErersTAt A fAOeT
T¥T A gfend wr A Wi I
fasig s #7 G £ sy o 1 ae
g At aA AT AT  fF e A ™
HIAATT G2 & 9T S[a=q0 F7 & TTAT-
HETTTNT &1 gfFar quTe &, 3T ®
fagarfirse aomA g, ®F B A
At & gFT F1 amfrrar €, 39 w7
oot oot o

=7 & gfafre g 25 Y g791<
T [EAE a9 ¥ Afg4e F71 24a91
A 9T FT F AAIAATE HT WAV
e fean @ 1 e fwooefa o &
wiwwryor it Fgr AT 3, ey & WO
geqfe & dar fFeifasa s aaa
o fadas  &mar wde | gw e @
fe St w9 T w9 w5 gw A+ foen
w1 WY TEEETT w4

wiaa won AfF & wgar gfrom,
WEEEH], 3 & qAgrT W wifva
@t ¥ faire ST Y giea? sam F33
¥ fag fafree &7 & gadeeT ¥
e, Far SR FfEqT ¥ g 6,
Wt f gy, shrowrt, oW
& ¥t fify 37 w1 okt w®, WA
™ W Wi 3 Ty m wwnfew
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T wE F A o §, W gw I
Afrqram @

TR R R ag A ¢ fF
gardt g fafrse =9 f s amrd,
FTAT ATATY, FATRILT, FATHTETN W7
Al ¥ W ¥ favg asy FraaAwr
T TEY ¥ | YR T w5 e
WY 799 IS §, ¥ TH AT ¥ w=AET
e ¢ fF gW faw weTe 7 AW A
WE-Sq4EqT FT GAT7 4 T 9184 § |

= & afafre faamr 9t &9
guafia 2 | ™ F oo v Y T,
ity =fezer Y, #7 17 e T
o7 47 T MWT IO T 1|

w WA fasy  dmfaar ey a9 7

s % s fag - o@r o faew
Aifr 1 T &, WA T A -
fariear &1 Aif7 oo v w2
wra wir Atfary w7 & mfs, 968
o7 wgam Afa e T o
oI T @, fawTei 2 @i
ARTHATY XWT F ATE WA & A
g T g @ @ 2 g favary
¢ fr sqw T wWAR W WA F
IS | g\ s § R e ol wre
¥ ATY O97 ST 47 qeeuy #
g wqrfer FTF By foow & oge om ?

TATY T T F Aty 7 safy
gf? 177 @ Ay A & B o o o
fr T s AW {1 AmTa Wi
frdwar ®ix s & fawr &,
gtfas WX wifes faewamn #Y
wer & ivgy awra o 1 foaw &
@ TN TTAR T IW AW AW
¥ o quffardy wiear, sfufwaras
wifiered, Thiomelt wieat o
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gAAETEr wikqar §, 37 4q ¥ oF
warge frar & 1 forg ST AT AT §
1971 % wearafy frafsw & awvq &
Tu afwoent wie sfatearaed
wiFdt T uF TRFYA FAET 97, I
SFTT WA S ST Tf  WEEE
AT & | WL ZW s & OF Aver
I oATT I &1 Arfaar fara,
gret wYT FTHET AT HOO FFIT
qraTE 2, W I ¥ 9Ard 7 A
«TA AT T 1

AT |eF F FTATE I gETT
o ooy aT & amedy @ i fred S qat
H WA Y WA ST 7 g9 S A
o wrer S&T AT 9, R 99 F ST
freere w1 forar @, wiC fAcae wt
FEHAAMR@E M &7 o7 &g 71
sfaframarer S gaaEdy afwar §,
FAMATF TAWFATF .. 00vna

16.00 hrs.

MR DEPUTY.-SPEAKER Mr.
Rudra Pratap Smmgh, you may con-
tinue your speech tomorrow.

The Railway Minister will present
his Budget.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, what has the
Railway Minister to say about the vic-
timisation of the railway employees,
about those who have been dismissed?
Ten thousand and eight hundred rail-
way employees have been iismissed.
1 would ke to make a subrussion.

MR DEPUTY-SPEAKER: Order
please, I am in a difficulty. I am
told the Speaker i1s coming now, I
am not able to attend to any business
just now.

SHRI JYOTIRMOY BOSU: My only
submission is, let the hon. Railway
Minister say what he Is going to do

with regard to those railway employe-
es who have been dismissed.

[MR. SPEARER in the Chair.]
16.01 hrs.

MR. SPEAKER Order please Plea-
se do not do always like this Aftsr
all, the Business of the House has to
go on. I really wonder how you do
1it,  Auater all, the Railwav Budget
must come The functioning of the
Department has to go on. When the
time comes, when you discus. the
Budget you can make your pruposals;
you can give your supgestions

SHRI JYOTIRMOY BOSU: Let the
Raillway Mimster give a clear Indi.
cation as to what he is going to do ...

MR SPEAKER: May ] request you
to sit down?

He is presenting the Budget. What-
ever you want to say, you may s8y
at the time when the Budget 1s dis-
cussed. No more please. I am not
allowing anybody When it comes up
for discussion, you can raise it.

The hon. Minister of Railway:

16.92 hrs,

RAILWAY BUDGET, 1875-76

THE MINISTER Of RAILWAYS
(SHRI KAMLAPATI TRIPATHI):
Mr. Speaker, Sir, I rise to present the
Revised Estimates for 1074-75 and the
Budget Estimates for 1975-76.

Before I deal with these estimates,
I would like to recall the very valu-
able contributions made by my able
predecessor, Shri TLalit Narayan
Mishra, in shaping the policy and
fortunes of Rallways at a very critical
period in their history. During the
last two years the Raflways had to
grapple with unparalleled mtuations
not only in industrial relations but
also in financial viability The House
is aware of the various measures that
havebaentakaninthelllttﬂbudletl
to avert a serious derailment of rafl-
way finances,



